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unduly influence the nominations. Wte
are all familiar with the abuse of nomi-
nations ., .

SHRI M. PURKAYASTHA (Assam) :
The hon. Member should not make
these obscrvations based on newspaper
reports.

(Interruptions.)

MR. DEPUTY CHAIRMAN : Order,
order.

SHRI S. N. MISHRA: Let them allow

us to have our say and let them give
their replies later on.
(Interruptions.) {

MR. DEPUTY CHAIRMAN : Order,
order.

SHRI S. N. MISHRA : We are all
familiar, Mr. Deputy Chairman, with
the abuse of mominations to augment
party strength and that is what the ruling
party had been doing. It had been admitt-
ing thiough the back door the hon.
Nominated Members of this House in
order to augment its dwindling strength.
And thatis a very objectionable matter,
I may say that even the Presidential
Awards this year on the occasion of the
Republic day .

MR. DEPUTY CHAIRMAN : That
is a different matter and it cannot be
brought in here.

SHRI S.N. MISHRA : But thatis an
allied matter. Now, Sir, a remarkable
feature of the present House is that the
Opposition is in an overwhelming majo-
rity. After the biennial elections the balance
is going to be further adverse to the
ruling party. So my humble request
to. our esteemmed President would be
that, if he proposes to consult this minority
Government. then he should consult the
leaders of the various parties and groups
with regard to the nominations. In view of
the changed composition of the House
the President may be pleased to constitute
a committee to advise him with regard to
the nominations. These are my two
suggestions

THE LEADER OF THE HOUSE
(SHRI K. K. SHAH ) : It is extremely
painful that the Leader of the Opposition

should depend wupon a report of the
newspapers which says therc is a
likelihood . .
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SHRI S. N. MISHRA : Not likelihood,
a strong possihility.

SHRI K. K. SHAH : If there was a

statement that it has bcen decided in a
particular manner, then I can understand . -
it.

SHRIMATI YASHODA REDDY

(Andhra Pradesh) : No, Sir.

SHRI K. K. SHAH : Now I have
hecard you, and the Leader of the Oppo-
sition may now be kind enough to hear
me also, 1 can understand the anxiety
of the Leader of the Opposition if there
was an assertive statement. If the correspon-
dent of a newspaper draws on his imagina-
nation, I am sure the Leader of the
Opposition  will not allow himself to be
swayed by somcbody eise drawing on
his imagination.

The second is still more unjustifiable
because the Constitutional provision leaves
the nominations to the President, and to
make any suggestion as to how the
President’s discrction should be exercised
is not right and proper. I am very sorry
that the Leader of the Opposition should
have taken this opportunity to raise this
question.

MR. DEPUTY CHAIRMAN : The
House stands adjourncd 61l 2.30 p. M.

g The House adiourned for
lunch at  thirty-five minutes
past oae of the clock.

—_— v

THE HOUSE RESSEMBLED AFTER
LUNCH AT HALF PAST TWO OF
THE CLOCK, THE VICE-CHAIRMAN
(SuRI AkBAR ALl KHAN) in the Chair.

THE BUDGET (GENERAL), 1950-71—
General  Discussion— contda

PANDIT S.S.N. TANKHA (Uttar
Pradesh) : Mr. Vice-Chairman, Sir, I rise
to support the General Budget for the
ensuing vear and I do so with great
pleasure because I find that the framer of
the Budget, which has been introduced
this year have, when (raming it, kept in
mind the urgent necessities of the people
and have tried to make provision ©
them to the extent the country’s fin
could permit and therefore, I th*
wrong to say that the T
failed to give anew look to
of the country and as such
ing. Let me cnumerate
schemes envisaged in the
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are unmistakably a pointer to the Finance
Minister’s thinking in the right direction
to take the country forward and to improve
the well being of the people in the years
to come.

The most important of these, Sir, is
the provision ofRs. 300 crores for improv-
ing irrigation facilities in the country.
This will increase foodgrains production in
the country and also benefit the farmers
of those areas. It will also, to some extent
reduce the regional imbalances in the
country. In the same category will fall
the provision in the Budget for the
improvement of the dry arcas in the
country., A third important and f(ar
reaching step in the Budgetis the provision
of Rs. 25 crores for selected rural
works programme, particularly in areas
which are victims of recurring {amines.
This provision, though wholly inade-
quate must still be considered as a  step
in the right direction and while appre-
cialing this I would also suggest that a
similar scheme should have been formula-
ted for those areas of the counlry in
which persisiently floods occur so that the
devastation which is caused annually in
those areas may be removed, or at least
lessened. The f{ourth important measure
is the provision for rural drinking water
supply schemes, necd for which has long
been felt but which could not be tackled
so far. The introduction of a scheme for
small farmers, even though itis tw be
started on a very modest scale in 45
districts only in the country, goes to show
that the Fwmance Minister is trying to
do her little bit in all directions and let me
wish her success in all her endeavours.

Coming now to the measures proposed
to be taken for the well beiug of the people,
I would first of all refer to the creation
of an Urban Develepment Corporation
as a major scheme of improvement, Next
I will mention under  this head the pro-
gramme for supply of food lor the young
children in the tribal blocks and in slum
areas. The provision of Rs. 4 crores for
this scheme scems to be a drop in the
ocean but it undoubtedly goes to show the
concetn of the Fimance Minister for the
well being of the poor children of the
country. Yei another measure for the
well being of the people is the scheme to
provide Government contribution fo the
provident fund of the industrial workers
out of which family pension with a mini-
mum of Rs. 40 per month and lumpsum
payment on death in service will be made
to the workers. Another measure of benefit,

hough applicable only to a class of people,
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namely, the Government cmployees, is
the raising of the minimum pension to
Rs. 40 per month. With all these
measures in the Budget for improving
the well being of the pecple and raising
the level of the country I fail to see how
the critics of the Budgel can say that the
Budget is disappointing.

examine the measures
outlined in the Budget for raising the
fevel of the country’s economy. It is a
well-known fact that traditional items of
export, namely, tea and jute, have for
several years past been in a very bad
way and even though at an earlier time
devaluation of rupee was resorted to and
the duty had been reduced, yet 1t was
not possible for these industries to com-
pete in the open market. Thercfore the
scheme proposed in the Budget, namely,
complete abobtion of thc duty on tea
and reduction of excise duly on jute
canvas, jutr webbings, jute tarpaulin
cloth and manufactures thereof from
Rs. 500 to Rs. 200is a proper step that
has been adopted now, with this let me
hope that the exports of these commodities
will improve and they shall be able to
stand competition in the world markets.

Now, Sir, with a view to encourage
import substitution in the country
the duty on imported machinery is
being raised from 27} per cent to 35
per cent ad valorem. Similarly the duty
on certain plastic material and certain
clectrical resistance wires has been raised
from 6o per cent to 100 per cent ad
valorem. Tt 1is anticipated that with
these fiscal measures our economy will
improve and in fact I am glad to find
that even without these additional bene-
fits our exports in other non-traditional
items have shown a very marked improve-
ment and thisis a very welcome fcature.

Let me now

Coming to the taxation proposals in
the Budget, one is at once struck by the
methods adopted by the Finance Minister
in bringing about a narrowing of the gap
between the very rich and the common
man. For example, il is proposed to raise
the income-tax rate from 82.5 per cent
in the Rs. 2} lakhsslab to 93 .5 per centin
the slabover Rs. 2 lakhs. But fixing these
very high rates of income-tax, I am
araid will lead to the greater evil of
avoidance of taxes by various methods
which are adopted by the wealthy persons.
Itis also, I am afraid, a measure which is
likely to give less incentive to the people®
to work and put in their best effori. 1t is
well-known that after a certain level of
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income is reached and when one finds that
further effort does not bring one any
further personal benefit and when one finds
that the entire additional income would
have to go to the coffers of the Govern-
ment, one loses all interest in further effort
and does not work so enthusiastically as
he should have, That has been the common
experience, Sir, as you may be aware, of
various lawyers, doctors and other people
who, after a certain stage, think thatitis
no good practising any further. They
either reduce their load of work-or do not
appear at all which of course, it is not a
good thing at all. So long as a man is
capable of hard work, he should work,
whether it be for his personal benefit or
for the b=n=fit of the nation. But thatis a
human failing and, therefore, I do not
think that this measure will be of much
benefit.

VICE-CHAIRMAN

THE (SHRI
AKBAR ALI KHAN) This applies
after Rs. 2 lakhs.

PANDIT S. S. N. TANKHA : Yes, I
know that, but there are so may persons
who earn an income of Rs. 2 lakhs or Rs.
2.5 lakhs. Then, Sir, it also leads to a
greater avoidance of tax by illegal means.
You will remember that Prof. Kaldor
the great British economist, when he
visited India at the invitation of the
Government of India said that the highe,t
tax slab in our country was too high and
that it should be brought down to 45
per cent. But, Now. what do we find ?
We find instead, that it is being rarsed
from 82.5 per cent to 93.5 per cent.
Instead of going on the lines suggested
by Prof. Kaldor, we are going the other
way about. I would therefore, urge upon
the Finance Minister tokeepa close watch
on this measure and see whether our
economy will benefit or lose with such a
high rate of taxation. The raising of the
wealth-tax and  gift-tax is, of course,
unobjectionable.

Then, Sir, the fixing of an indirect
ceiling on the owning of urban land and
property is certainly a very good step, but
what I am alraid ofis that people will

avoid that also by passing on their
properties  fictitiously in the names of
their close relalives or trusted (riends,

with the result that the country may not
., actually benefit by it either in the form
of money which it has to bring in or by
the distribution of lands
¢o other people, It is
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measure like putting a ceiling on agricul-
tural land as has been done in various
States. They have undertaken the legisla-
tion, but the benefit of it has not gone
to any one at all, who did not own any
land. Itis all a made-up affair and lands
in excess of the ceiling fixed were just
passed on either in the name of co-opeia-
tives or in the name of relatives and friends.
Therefore, it i3 difficult to say whether
we shall benefit by this measure, but it is
certainly a very good m asurc provided it is
strictly implemented  and, therefore,
it deserves our support.

1, have, however, to disagree with one
of the proposals which have been put for-
ward in thc Budget, namely. the proposal
to aggregate thec incomes of the husband,
wife and children for the purpose of
taxation on the ground as mentioned by
the Prime Minister that “those who are
united in heaven should not be put
asunder by a mere tax-collector”. We
should not forget that women, now, after
the passing ofthe Hindu Code Bill, enjoy
the absolute right to property, Women
inherit and enjoy property in their
own right, Therefore, it would be unreason-
able to include their personal incomes
into account with that of their husbands
and then tax them on the combined in-
come. In the case of such of those women
who do not possess separate properties
or of children who do not possess separate
income and do not own cstates, of course,
there can be no objection to their in-
comes being computed along with the
incomes of the husbands or parents.

I have [ailed to understand the reasoning,
or [ailed to {ollow Lhe reasoning given by
the Finance Ministry for not touching
the corporate scctor. There certainly was
a time when there was a geat clamour
that the corporate secior was being taxed
too heavily and it afforded no opportunity
to people to save and invest anything
significantly. All the same I do not see why,
when the perscnal tax has been increased so
much, the corporate sector should have
been left untouched. I think that at
least the value of the honus shares, which
are issued by the corporate sector, should
be taxed. To bring about greater industrial
activity in the country and to enable
larger participation or the public in
these ventures, the exemption of their
income up to a limit of Rs. 9000 per
year, whether itis derived from income
on shares of companies or from invest-
ment in the Unit Trust or Government
securities, is a very wise step which has
been taken, and T have no doubt that
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this concession will give a fillip to the | there is any further risein the transporta.

industrial development and formation of
new industrial undertakings in the country.
It 1is also a wise step to encourage savings
habit among the people since it offers an
incentive to put by some money or invest-
ment. The decision to offer higher rates
of interest on various post office certificates
and other postal accounts ctc. is also a
very good measure for attracting rural
savings.

Before I pass on to the proposed indi-
rect taxafion scheme in the Budget. 1
would like to congratulate the TFinance
Minmster on her decision to raise the ex-
emption linut of taxation to Rs. 5000. But
at the same time I would submit, Sir,
that this has not given any great relief
to the people because even at present
the tax exemption which an average
man gets, who has a wife and two or
three children, is at lest Rs. g800—
the relief which he getsis on Rs. 4000 for
himself, Rs. 500 for his wife and Rs. 300
for each child. Now it 1s proposed to in-
crease this o Rs. 5000. So the benefit
given now will be only to the extent of
Rs. 200 only. Even i this be a small
step in this direction, it is indeed wel-
come, but I would wurge that this exemp-
tion limit of Rs. 5000 should at least
be increased to Rs. 6000 if not to Rs. 7500
as had been recommended by Mr.
Kaldor, the reason being that in these
times of hugh prices it is not possible
for anyone to support himself and his
{family with anything less than Rs. 500
per month, and therefore this amount of
Rs. 6000 should have been excmpted, and
may even now be exempted if the Finauce
Minister feels that way.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) You have taken
9o minutes. You are cutiing the share of
other Members.

PANDIT S. S. N. TANKHA : In the
sphere of indirect taxation the Finance
Minister has been very merciless because
under this head she has chosen to tax
many items which are really necessary
items of daily consimption of the poor in
the country, namely, articles like sugar,
tea, coffee, kerosene oil. The enhanced
duty on these articles of daily consumption
of the poor like sugar, tea and kerosene
oil will cause great hardship to the
poor people. The raising of duly on
motor spirit needs also to be avoided as
the use of modern means of transport
is not a luxury but a necessity, and if

tion costs, it will work a great hardship to
the people who are compelled to useit.

Of all the intended revision of rates in
the Posts and Telegraphs Department
the raising of charges on money order
transmission is most objectionable, as 1t
will hit hard the poorer sections of the
people who utilise these means for sending

| money or recciving money.

|
|

In the end, Sir, I would like to touch
upon my [avourite theme o.f defence
upon which I lay stress at the time of the
Budget each year. While I recogmse and
appreciate the measures which have been
taken in the past by the Government m
improving and strengthening the Army
and the Air Force, I cannot but regret
that very little has been done so far in
the way of modernising our Navy.~Itisa
well-known fact that most of our ships are
now outdated and have constantly to be
kept under Tepair tc Kkeep them in
working order to meet any emergency.
Even our bigger ships like the aircra
carrier “Vikrant’” and the sister ship
crwiser INS “Mysore”—both of which 1
had the privilege to visit last Octaober
and also to sail on one of them, namely
the “Vikrant” from Cochin to Goa when
it went out on its annual exercise—they
are indeed admirable ships for which any
country owning them may well be proud,
but yet itshould not be forgotten that
these toc are several years old now and
may in another ten years’ time or so
need replacement. Besides, Sir, the fleet,
even though it consists of quite a number
of ships, still is too small for the defence
of our lone coastline. In view of this it
‘needs considerable additions including
another aircraft carrier for the  defence
of our eastern fleet stationed at Visakha-
patnam. In view of this there should be no
cutting down in the funds allocated for
defence in the Budget or in the next
Five Year Plans. But on the other hand
efforts should be made to give the Navy
greater funds for improving its ships and
its efficiency in this direction. Thank
you.

SHRI ABID ALI (Maharashtra)
Thank you, Mr. Vice-Chairman. Itis a
big hoax to call this a socialist Budget.
1 do not mind monied people being taxed
still more, but at the same time there
should he a system and an machinery to
ensure that taxes are properly assessed
and realised. e

[Mg. DepuTy CHAIRMAN in the Chair
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What is the use of increasing taxes and
making people to get organised in such a
way that larger amount of taxes is evaded ?
That means those who should pay can
evade, and those who are paying should
pay more. As T said. it is a big hoax to
call ita socialist budget, because, Si, the
prices have already gone up and are
going up. In wheat itis about 20to 30
paise increase; in Vanaspati it is 3o to
35 paise increase. Even the butter sold by
the Delhi Milk schemed has been increased
by 10 per cent. Of course the Prime Mint-
ster may say that butter is not taken by
ordinary people . . .

SHRIMATI YASHODA REDDY
(Andhra Pradesh) :  But butter is needed
for political buttering.

SHRI ABID ALI : That has become
very cheap. But what about wheat? What
about dal ? Ahout 35 paise per kg. It
has gone up for dal, and so on and so
forth for every article which is used by the
ordinary people, by the poorer sections of
society. Formerly, our Ministers were
saying—we will not allow the prices to go
up. But you know about the Delhi Milk
Scheme. Milk was sold, I think, at about
50 paise or near about 50 paise per
litre. Now I remember—it was 31 paise
per half litre and 62 paise per litre. Now
the price is 116 paise per litre, This is the
Dethi Milk Scheme price and still the
Scheme is losing. Al Government projects
lose. Take the Modern Bread. Britannia
and other makes are there also. The
person who distributes the bread every
day, he is earning Rs. 4,000. They distri-
bute only in lorries and the project earns
in  plenty. But what about Modern
Bread ? They claim quality; that it is
better. Certainly it is not better. And
they arc losing.
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SHRI ABID ALI : I do not mind
But the hon. Member should kindly tell
me.

sft AT TN AT KT AT ATTH FAC
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SHRI ABID ALL : In everyrespect the
prices are going up, and the workers are
suffering. If the Prime Minister or the
Government would have been able to
ensure that the increase in prices are
covered hy increase in wages of the workers,
then certainly there would have been some-
thing like socialism. I hope the Govern-
ment would be able to take note of the
suffering of the people and do something
to relieve them of their suffering.

Take the newspapers. In the news paper.
on the st of March I read ‘Socialist
Budget’, this scheme and that scheme,
And they say that the press is indepen-
dent. In the case of how many news--
papers has this Government been able to
put its foot down very sternly and ensure
that all that they want is published in
the way they want it and there are also
the All India Radio and the Television.
All these are instruments through which
they publicise, These are all Government-
controlled media telling things which
are far from reality: .

In Switzerland, in the United King-
dom or in the United States of America
which is the costliest place it 15 nine to
10 minutes’ wage to get a kilogram of a
good loaf of bread. But in India our
workers have to pay half a days’ wage. So
many times we have been drawing the
attention of the Government to this fact that
here we are paying half a day’s wage for
having a kilogram of bread and in those
countries it is nine minutes’ wage that
brings a kilogram of bread. That is the
difference, and here we call ourselves a
Socialist Covernment. My  submission
is, give subsidy for wheat. Have a chain
of  tandoors, not this  bakery like the
Modern Bakery which is not modern at
all. Have two ot three tandoors in very
gali. Nasser in Egypt did it. Egypt is
certainly not richer than our country.
They have been in difficulty. There they-
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are having this fendoor system. In the
Middle East, in the Arab countries, every-
where you will find two or three tandoors
In every gali and there people purchase
a big bread for 10 paise. Whether it is
kakdi or khajor or paneer or even salad,
for 10 paise they have everything, and in
20 paise they are able to feed themselves,
Just sitting by the side of the road. At
least, so far as bread is concerned, Govern-
ment should try to make it availahble at
a reasonable price to the poorer people.
True, our wages have gone up. When I
was  working in Kanpur in 1913, I was
getting about two annas a day. As com-
pared to that, the prices have gone up
very  much, almost 20 times. But
what ahout the purchasing capacity now ?
What  the workers were getting in 1930
was more than what they are getting now,
200 rupecs. That is the difference. The
employers, the capitalists shout, at the
trade unions—why ~ are you organising
yourselves and shouting so mych ? Your
wage was such and such. Now this is
so much. But where is that purchasing
power ? So, the wages of today are much
lower than before when compared in
terms of the purchasing power, not in
terms of rupees. T was working as a typist
in 1918 and then was getting Rs. 15 a

month. Now it is more than Rs. 250.
That is true. But those Rs. 1 5 were
more than Rs. 250 of today. That

is the one thing that the Government
has to rememher that though the wages
have gone up, the value of the rupec has
gone down and the workers arc really
very much in difficulty. Particularly those
where  there is only onc carning member
in the family and the landless labour is
in more difficulty.

Then, there is so much of backlog in
unemployment and so many people are
coming into the employment market cvery
year. About employment opportunities and
jobs so much is being said in thc Plan,.
But why is unemployment going up ?

After devaluation, it was Rs. 8 per dollar
in the black market while officially it was
Rs. 7.50. Now it has become Rs. 13 per
dollar after this Budget. Thirteen rupees
for a dollar valued at Rs. 7.50. In Ceylon,
in Burma and other countries like the
Middle East and even Pakistan, 6o
Indian rupees fetched
rupees immediately after independence.
Now it is the reverse——for 100 Indian
rupees 60 Pakistani rupees are offered.
That has hecome the condition. The other
day I was in Zurich, in Switzerland. An
Indian gave 100 rupees at the exchange

100 Pakistani
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counter and he got a value of Rs. 47. 1
told him, what arc you doing ? He said
what can I do ? This Government do not
give us foreign excharge and so we have
to adopt thesc methods. I had suggested
some time back here to the Govenment
that a large number of Indians are carning
wages outside India and also a large num!)er
of Indian Mission employees are earning

outside. Most of them I should say, if
not everyone, are selling their foreign
exchange in the hblack market. There

relations and friends here are being
benefited. Pakistan has allowed a bonus
for their citizens who are earning outside,
Anybody can send money to Pakistan
from the foreign countries and they ar
given a ccrtain bonus on that. Thereby
the black market is reduced. We should
also welcome our citlizens outside India to
send money through banks, to that extent,
we can carn foreign cxchange. But as
against that, we are compelling them to
sell in  black market and the foreign ex-
change is being lost by India. There
are so many things that we suggest but
somehow the Government feel that cvery-
thing is all right. I request the Prime Minis-
ter not to act like Nandaji who travelled
mufti to sec the conditions of our third class
travel. .. (Time bell rings.) with a photo-
grapher and all his paraphernalia. I would
request the Prime Minister to go to the
market and not rely on these reports and
find out for herself the difference between
the prices hefore the Budget and the
prices obtaining now. What is the use of
her Minister of Food and Agriculture
coming here and giving a statement
about vanaspati ? Let Mr. Jagjivan Ram
go to the market and produce half 2 kilo
of vanaspati. Last Saturday I went for
having vanaspati. It was not available
anywhere. not even in the Super Bazars.
Let her find out the correct position and
try to make amends and see that things
are improved at least a little.

There is a  lot of smuggling going on.
Go to the Bombay Market and you will
find smuggled goods in abundance.

SHRIMATI YASHODA REDDY :
Smugglers arc given permits. .

SHRI ABID ALI: Whyis that so!
It is  because the Customs people are
also in link with the smugglers. It is truc
that gold worth Rs. go lakhs has been
seized. But have you tried to know the
correct position ? These smugglers have
got a hig association. They are sharing
the losses. Like insurance, the goods ari
covered. When gold is caught by the
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Customs authorities the loss is shared
by this association of smugglers. Then most |
of this gold which is caught by the Cus- t
toms authorities is not caught; it is surren-
dered. They have a plan. The Customs
officers also tell them. “Look, sometimes
you should be able to oblige us’’. These are
facts. Now some of these big smugglers are
.arrested because of differences amongst
themselves and not because of any bravery
on the part of our Customs people. Of
course, there are brave Customs officers
also. There are good Customs officers and
competent  Customs officers. But their
number is so small as is the case of good and
competent people in the Indira Govern-
ment. Sometimes there is  rivalry bet-
ween them. I sometimes ask these Gustoms
officers to he good, to he honest, to be nice.
But when I ask them to do their duty

honestly, they retort by saying, “When
our Prime Minister does not do her duty
honestly, when she is not loyal to her

own party, when she deceives the person
whom she herself nominates, how can
you aS.k us to do our duty and be honest ?”
That is 1how they slap in our face.

MR. DEPUTY CHAIRMAN : You
should wind up.

SHRI 'ABID ALI : About economy,
I would like to mention one thing about
workers and officers.

(Interruption by Shri Neki Ram.)

SHRIMATI YASHODA REDDY
He is interrupting.

SHRI ABID ALI : Do not mind that.

Hc is my friend. He wants me to say all |

that with clarity, that I should explain

[RAJYA SABHA)

things about the Prime Minister a little
more elaborately. But I donot have time.
I was mentioning about provident fund.
Now what will the workers get after
thirty years in terms of money ? They
will get some amount the value of which
will be very much less. T have written to
the Government and I again request the
Government, through this House, to for-
mulate a scheme on the basis of which
they should return the purchasing value
of the provident fund that the workers
would be contributing now, at least
something near it, and not one-tenth of
what they are contributing now. That is
very necessary in the interest of the poorer
sections of the workers. The Government
should be able to find out some method
b% which it would be done. If necessary
they can take the help of the I.L.O.
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and I shall be only too glad to be of some,
help in getting thein  experts from there.
I hope somcthing would be done in that
connection.

Now, about national .integration, I was
pained to read that a particular gentleman,
who has been writing that a Muslim’s
first loyalty is towards his places of pilgri-
mage like Mecca and Madina, his
second loyalty is towards the Islamic coun-
tries of which Pakistan is one, and his
third and constitutional loyalty is towards
India, has been given some Bhushan,
Padma Bhushan or Padmavibhushan, T do
aot remember what is this national integra-
tion ? I have told his name to the Home
Minister and I hope he would make
enquiries. I hope he will be able shortly
to anmounce that this man does not
deserve this Bhushan. And if it is possible
this award should he withdrawn. This
gentleman is very much apet with the All
India Radio. May be the people bestowing
honour on him in the All India Radio
may not bé knowing what this gentleman
is doing. This is how the Government
wants intcgation and unity to prosper.
(Time bell rings). T will wind up.

MR. DEPUTY CHAIRMAN : Please
wind up.

SHRI ABID ALI : Let me mention,
Sir, that whatever I have said does not
please me. Sir, I am one of those who was
a secretary of a Mohalla Committee in
1914, and these 55 Years 1 have been in
the national struggle. Those who have
heen our colleagues, whether they are on
this side or that side, they all feel that
the country is not going on the right lines,
that the Prime Minister is leading the
country to ruins. Now a sum of Rs. 50,000
cach has been paid to four M.L.As to
defect. Perhaps for an M.P. to defect the
amount will be Rs. one lakh, and any-
body coming forward with Rs. three or
four crores will be ablé to purchase the
Prime Ministership of India. I ask the
Prime Minister, Indira Gandhi, the
grand-daughter of Pandit Motilal Nehru,
the daughter of Jawaharlal Nehru and
the wife of Snri Feroze Gandhi, if she
would ruin the country. I request her
as an old colleague—of course, I am 22
years older to her—not to be taken in by
this section of the people in her Cabinet.
I warn her these elements arc not sincere
to anybody. Whether she is in power or
anybody else is in power, their object is
not to strengthen her or the country.
They do not think of the country. Today you
are the Prime Minister. But their object is
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not to strengthen you. They will betray you.
Therefore, please do not be in their com-
pany. Get rid of them and come in the
company of patriots, of thosc who have
Jove for the mation, who will die for the
nation. A large number of them have
already died and suffered for the nation.
They value the nation, above everything.
Do not allow this Prime Ministership of
India to bc made a purchasable commo-
dity. The value of an M.L.A. and M.P.
is going. There is no value left for
anything good. That is what the Prime
Minister is leading the country to. Go to
the Samadhi of Mahatma Gandhi. Make
confessions. You are celebrating Mahat-
ma Gandhi’s centenary. You do mnot
believe in what Gandhi said. Go there and
make confessions and be determined that
you will follow in the footsteps of Mahatma
Gandhi. If you do that history will remem-
ber you ; it will honour you.But the way
you are going you are ruining the country.
This is my personal appeal to you. I hope
these words will be conveyed to her. I
wish she were present here. Anyway, I
hope her colleagues would convey my
humble request to her from a person who
has been in the figh with her for such a
long time. We wishedt to live to sce India
independent. If she goes on ruining it, 1
wonder if this 20 or 25 years of chaos will
ruin it to what extent ? And we will at
least not be able to see her revived.

The Miniser of Supply and The Minister
of State in the Minittery of Fimance
[Shri R. K. Khadilkar Rose)

S uSAEEm (I WRW) W
qrg @1 gEAT TATY FT BEAT GAT AT |

sft gomanafs : 5% a1g ATt 6T |
TF ar FO" & M |

=Y TEATAO ¢ FFAL AT HIZT &
7et faar gut a1 fF arlEg et & A
qF W (A

SHRI ABID ALI Sir, it was his
turn; he was kind enough to allow me
to speak.

st graaraf « ST FTISAT T ATIHT
qATY F1 HIET ATQU qH TG AT
Ncaltcoill
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H VITTEAN ;. Ag AGRNIE Wl
T 9 FT A A& & | gH TH
qrg garar AT Alfgm o1 9fFE Ty
AT AT A7 WU erFaT oy &
gegT 7 727 5 TeEe § qu @ s
gad =g foar av o= ' fF oo a1
gHET Fera s, AT s T 3w e
#1 AG0 T@AT ATRT & .

MR. DEPUTY CHAIRMAN : I
do not know. He might have said that
Mr. Rajnarain  will be the next speaker
from the Opposition benches. 1 do not
know what has transpired between you.

st TS ¢ AT Far & O
g @1y Y @ ag A afifeafy dar
grar 8 1

MR. DEPUTY CHAIRMAN : He
is only intervening.
s TEATCAW : w7 IEET e

@ q1ga = arfaa st & Fg1 6w o
St qe @fsw ) a9 SR agr fE
ZAF A@ FAHT IATGT, AT 37 gfeu
st wrtfeg et
g1
) SHRI LOKANATH MISRA : Sir
it is not a matter of prestige. Let Mr
Rajnarain speak. If there was any under
standing ! any sort, what is there if Mr

Khadilka: sits down and speaks afte
twenty minutes?

TATFT S QI

SHRI R. K. KHADILKAR
not mund.

k : I de
It is for the Chair to decide.

MR. DEPUTY CHAIRMAN : Al
right. Mr¢. Rajnarain, you should win
up your speech within 20 minutes.

st uwmwmw o sftag, far w
q9g § 24 fAFE 9T AT EFT W
g

3@ awe F LE TIEEr, Tk
IR SR IR CICIES GG S
g | #ivaq, &% o1 ST qT wEH
ST AT F GfAq g quT HAT Sy



[RAJYA SABHA] 1970-71 156

Eikstgisku ; ‘cra'r T A F g afwdi § a@ ferar
T ag qAn 99 fear av fF 99 TN | TE qw F T frmar 1 2 w9 wug
A7 a1 gaE Fdr arfgar 7 gafeafa 1 F wF 0 wifes § o war wa g
HTAEAF GHATTE | AR 6a1g g ST | fr T AN F ZA AN qATHATEY FE
Ay arfgar aEt AE g A WX a@ W A | AR AT 53 ) gwaz g@ fay
qg FT FIAQ ATCAT 41 LY, I 9% qg | B fawn wFwr, swiqare g@ few
agd i@t ar 7E, @ # AE SR | | T4 H T fear s foa faq 99 -
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ar ot 7 fagger gua fau § I3 saver
FIAT BT | A THET qSAATET FAT FAT | :
g | fom ) g qﬁﬁfa Zrer, fag=r,
tegrrar, gfta afasi F g7 &0 wET
FII £, AIAT HATH FAMW § A AT }
FAN ¥ g1 FAT gAAAT F9aT 37 & |
ar Fo A1 2 3 §, ST ag ¥ =fradr |
Zhawr AEw mﬁqg*ga‘rgfa:aa%l
a9z F1 2 FATIAET qIR AR gafaada |
R Faifs I FAT ¢ 5 F==r Ay
grrF F fAq IFW 4 FUF WA FT T4
MdraT fwar § 1 ag I gSrardr a9y |
afa &1 sdrF & fF adat =0, sfasi 1,
gwgdl F1 MET F7FH O a9 § & AT
Trfgr | SET q@ ¥ FgrA welr arfgar
¥ 4 FUT WC FY NArTT Fr g, forgwr
fgary QmaT AT @ UF F99 9 AN
MR G 40 99 F FAT AT 1 Fo Fo
AIRT FHTTATRY 1R Swfqardy awe fras
Fgd & 98 FT & 7 WIGH T=4i # TQ4T
MR IFFT g feafq az F7ar a8 e
I T § | T TUTT Hel ATTTETE FT
&1 &, A FX W § o999 T F 7d
=i § f5 gax grr fau 4 3¢ g
@ g @ fag | 7 Fr g & ?
mfag & FgA1 ARAT § fF surT w4y
B0 g gAT A sy ST R ogw
W & QG F AT HEIRM FEAT, GAF
FIAT BISH TEY 94 ¥ S qarsras
[ IFHRT AT | |
# 9T o feafq ow aqw ag @
TedT g fo g1t 3w & garaa &, 2
@ & 1 uF oF far & & faar s

LI AW AT OEYE FENETE 7 gy
@ FIT |

A, § 59 a9z F R AR § 99
ST I qF q@A AT wEAr §
T 992 ¥ qETehifa @3, 39 g9z @
7S AN, T Ao ¥ FaRe &9 a7
HIT AGAT, T qAT ¥ ST AE A qafa
2 SaF) &R Fg@r Ao s St 225
 FUT T T@ waw Sfwfer wrsAtaw 2
g fgam & 9y agET @F g4 %
aeft st

TF A1 § Fo Fo Mg 7ZT ¥ THAT
AT §— FIfF § T welr arfEar Fv
gfafafuca a3 @ §—FFsmiaoe & 75
sfawe #1 gTsrEaT AT A QA FA-
AT FIFR FAT FAGANT AT FACTATEY
FE FAM | W AWE FT 75 NAWS
98 ST F TgA &t W@r & | gArTarer
TR 1, AT qH &1 a1 Igar
STAWE THAT § AYAT FTH FIAT AWM,
HIT Jg THIT I QAT AT FT AT
T FI ITACTEAS SFYWA a7 W &
N2 ¥ qar g fF Ao R u
FYFIR Fgl aF a9 W & | fqvy g
T AT T & SN I[RFT FAT 36
FAT F F49 & ok et &
farie w13 Fdg 50 @, g
[WH 9 8 FAST 22 W@, F-gie-
A 9% 28 FAS 50 «@, Y@rfAum-
FafaT 9T 39 FAT s6 w@ T\ v
fredt & = o< dFm Fer A% sfaer T
TR W F ANA A WA am That
A A F AW w1 g faar §, gy
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sregFTT ¥ vEY & fag faaw T fon g
A gg SHeEFIT AT AT TR g

gl W E{ AR@AW  qEr
ISt 9T TG AAEAT |

st vemEmn ;3R frg 9w 91 W)
2, wmra widl A fewe A fzav o @
F&, qear aEd A § To0d FA1 g AT
gt afg aslt o faga feafa 7 B
2, dar 4 €1 FI0 FG | T AQ g ufe-
fiqa @ gard, feqarae &, ST, BA
F1 w§, @, sngehw aresy, fafee,
waede arex Arfg 9% 8 FAT 68 TIE,
fifqueex gt 9T 13 A 78 TG,
vefafman a2 4 FAT 70 M@, TAT
FATAG 9T 2 FULT 24 AT, ATT-
qzax, T ek fagy At qo,
e aErs, @ At ewrrdy, e,
Ffqe, @ faqsT 2T 9% 10 U
40 G TASIEE 23999 § | W T®
¥ TeeRe dRWA ¥ awWe w1 WQ
FTAT FAT T2 FACAATE ATF FT FAA
2, srfaefe AT F1 FAA & 7 sarfaefia
A7 FETHATEY SFALA T TOTAT FAT AT, T
qe s frarrgar @ 7 fawie A g 2
Srarer TS A AEHY 7T W AR
St AR gary i Fo Fo Wi M &
SaTERE F1 9 GITHT A1 4 T T & TR
Tt F2 7 T O AT AT agl sr=ot
srg 9T &, wfFA agt ¥ AF e | W
gug W & @ I | RE T 20
afeg @ oy & fav & a@ FE o
qfr & ¥ 1 T 20 afgma & #F
quFEr 3 fqu 3@ gwiE W OHAT AT
g7 IT F FW B AT HAAT & T
97 & g SR A egaEar ¥ AT I A
F1E T FIW IN AV qaedn & AT AHL
F FW I H AT § AT IFCL A
arq XY #Y wgaedt § 7 A SAFE
TE & | A1 sefraar e T [
ame & 6 25 T FAT A T A ATI

-
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quqeig e g 1 AfFT s 27 wqar
wfg @ra wfq =afaa & fgam & =5 a1
qf #U3 gar & | UF a1 gmI FUs
T 27 wo sty wfE aft am &
fema & smar &, w gl wqd A
FA 25 AT FUL AT § 1 37 &7 AT
g ar 27 war gfg safe afa qmc%
feara & o377 1 SY AT & 99 F 3w
FTEFA 12qAT G araer ! ufy fa g
TF T3F I A AWSAT &7 AT,
arg o a2 o gl ave gar
fag =t Fo Fo ¥IE 9% 2000 T9aT ?\T\_lf,
grew fafaez v 25 gaR, @9 gax
g1 AN, 9 gHql fwAER qgar g
qg FRT T AAMATE g 7 AF &R v
g 93 gurR fua 7gr 33 FT O S @1
arg faar #37 § 1 oA, § w ¥ s
HETF T AT AATE 1 AT AR A Hr
ST TE E 7 AT T S A Ao gy
&7 Far AT g A st # aers
TAE ? AU GTATSHATS FT £aeq faﬁ:rf ?
FATAT AL FTATAT BT T FI F FAAT
¥ garqu fEgr gafaq fF s@ osmd 3w

LAY WIFTT ADA AT FT MR FT FE B

TE W@ TN sl aF Afa sk fagr
T G g | e S F wgr v R A
TR T g fF 0F arg dR oF awre
qagd awER g1 ArE R awra Ay
gl aET 1 & g § e osf
Fo Fo W A ST 1 Fqq FX ey
FT AT JAT AT qHAT §, qG TW @A,
qaATaF g1, A AT ST FT AT A9U
gz FX Wi IT F F a1 AT A
#r foen & faager faoda § s & )

st AFH
AT B

oqTT AT IT FT ATH

AN : F Fo AF qT F
WA T@AT ATEAT § | A A W aar
g f& & 7 = g0 av B s sf=w
wiefy agh o= fagreranT & o & 97 ¥ qrEy

Y
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[y TsFRTan]
T® §aTe @A ARAT § AT A Ay
g%us'rwzaﬁﬁésﬁm"rwsﬁ
MRy A ST AT g 2 5
srfaafiaar die AEAar ST gReETE
FT oA FT & ) AT F5 AT qRIAATE
TR, S aE Wy A gaa Y qerrfar
20, 9 T @ FHAaed ¥ W@ TwA
2 ? fom =7 § FwAded # WA
7 geT Ft aw | fga 9 @el

fF a8 m%ﬁmma&w%rgaﬁ%l

FE gz A IIT |\ SF
ﬁmﬁmzr o feema & g€ 2 faw
gemar ¥ guw #1 Afm femw ¥ fao
Fq I5T | AT @ A A AT R
2Xq TR T ST FT 5 F09 Ta1
at T wfy afm sl S §wr%
FT AL GAT ¥ | TG FAWART FA HY

GIE AR FAT | FAAT SIAEE
Eﬁwfaimm%maw,ﬁrﬁj
fezm qmany 7 feA W H 24, 24\a'rﬁ=;:1j
T geerd &nM S T FA Skl
= ek F NET HeAT ¥ AT A wAvA
% garer forw wew § AN & o Hwe
aﬁ%fava@,fmgﬁﬁw,im
g e A 15 wm‘%qeﬁq-ﬁ
T ¥ FR@E! § FTH FHIAr F 7 A
star Argar § oAl Fo Fe Wg AR
¥ ff g |uwarE &1 Al T § ?
I§ FT 209 ATFT T E 7 TR IAIA-
are ¥ 1 enfaw fawwar @@ agn ¢
g TATSEE § #T aﬁma”r F arg
ik A @@dr 7 FOsdfadl & w®e
T 7 G g 7 AT T AT A TAI-
arz FEW ! gEIQ W #e F1 A
s =nfEy R gH IW B FHINATR
FEW AT W R gfGHr@Er FToFEA

FEW |

* sffyq, & TF SR ATIF I I
é?rr%na‘arg | F ¥ o st fady o 13
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W F AT 3T qET A1) 9% W
qHY GAIL ATH 42 F A7 20 foAe ¥ g9y
¥ A e i T agg 1w
& B sty Aoz v & fre e e,
T ¥ wg AfET | zw My oz
BATX A s A R wm

ot Iqawmfy
qq FF AT |

2 ¥ 20 fRAT F ag

U TAATTAN ¢ 4 WIS FY T AF
F oW ww Afr gEw T 61 awer
TAT | I F FoA 3 AT T TIHAS
gar 5w 7 wma 20 qM@ wgT Ny
¥ 1 7 G faege # e § ot o S|
T e R Feamr 4 o1 oY | goaw e
F I ¥ & FA THAT IR B FIOR
ot fer | F FET I T 9 6 3w
T qad IO R o<a & § wigt OF sa
® oW W w § 1 gham gfm
W OE T FESAT FA KT A AT
TE AT | FEH F AW W@ § AT I
F1 WAL TG (er @, 9T 9 =fe
TEY fear ot | 97 gfem oY et ¥ gy
WTaﬁTW%‘miﬁﬁqﬂQqﬁ-ﬂ?Wr
AT R § Al ag dAr gew A
\_’ﬁ%mr{ﬁ:iqumlmma}%
I/ AT 77 | feoelt ¥ Feaw qrar
TeTF T | IR q@EA @i @A
w6 ey s, 9w fafrees
gl & a9t ¥ W1 o il %y
3§ T F f&uT @ ) qe F ga®
¥ dfsregz #1 a1a W FT 9T B spraraAT
A AT W7 AT IW A fgeArd A T
TEEAT FA1 (a1 W o gfrw v g
F AT AL AfF W@ oo wifs ag
erfer &1 @97 o, AT ¥ Qo gar
WET 41 AR Iy wezw F sfrrifay 1
3T FTEY a1 | gRATATT ¥ Faerrs ey
& A, 99 TR F § | grAarT HwT
FT @RI T F 3w ¥ AT
T ]\ ot S w1 et a2
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IE T ATT AT GAT § | TAATHITR g 4-
o #1 e § iR aTmmEm o
AT F1 9TETIE & ) o aHeETeETS
F gt frar § eR wmwmrm &
a2y # (@t @ § 6 ag asv sgvmba
g 9T (5 3T & 919 FIE IAW G
FIT FAFT § NS KT IAT § 1 AT
feafg & 1 3@ ag +T ®9 FIT qmeT
FYHRTT GATTATEr GIHFTC & 7 ag T
SAST FERTT & 7 qG §A HT AT Fo Fo
g AR ST qqard | AT TE 1 gH
IR frer gar & wrew fafaeex arfgar
FT A | AR ¥ 7% T o7 9y
g, a1 H I9T 797 7aT § OF T qana
T 0@ | uF faFEx g9z fegae i@ 6
FAT 7000 TT FT HAT &t | 6 ATF
FaT 39 &7 (Fa7 T % gw #r sy
g1 (o=t & G5 wrsw (wfaez wrfgar s
Faa =@ faamr § agy 9v | ag g919 A2hy
g1 Y ot SR awrg & Frg frzrae s
g, T ¥ (A7 I7 FT 7@ FT OF g
JFTAT YT AT I9 7 ST G FAr 59 &
war{a® FX (@gr | |y ? a9 9ag
T1ign zawT | (59 awg gar A7 qrigar
g faamr & gamr <@ gl S9 §uw
z@ fogae 9z fagaq & Fraq w7 7 qM@
w1 &1 fzar 7wt grEsgAe dsmr
T ? AT FT UF 9§ S5MT W, 3G
FIFTT AT AT ! FRTA@T & (F 39 g
2 ¥ & w1 & far w9 ar ] 9w
T #1 UgERar & (atew ga § gum
qar St 7 @= fFar

SHRI OM MEHTA
Kashmir) ; I challenge it.

IR

(Jammu and

Wt TRAEN : JA FAS FUA | A
qUA FT FAS F FFS g | JA Al T@gF
&5 FT WA § JAT wHS J@T a7 Iq 9T
Eb;a’?f AMNT | ( Interruptions ) i g
#Y AT T TH FT IAT ATEAT | 7 AFA
fs @ T0F § aqmr 97 F gresgma
i dsmT W, @G TAF § FIET G

6—16 R.S./70
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7 @ & wewm = gf e oFw o
3T BAAT FAT &, F1 FqAT FaT & ?
fra g% & sg faF=aa a7 Fwa @i
JRT g 9 a0F ¥ 39 frw A
I A A T 7 oIw awg o feafy
i 930 F T 98 &R qOF | g6
fow & & w71 a1 @& wrgw MlreTarfza
g w A TH KT IAT T |

I ¥ |19 419, Heq, ¥ H Sl
F AR T LT T FAT F1E, Al
9gA | AgT FFAT ATEAT § FB WG FT
gerTdR e AN A F e Faow
SIMEIM T &7 98 QT g | T #id
WRW AT g Arady QEr fredy, iR
arax | ag arfaaes § (Fum wfwy
1 7 gg (afaedy ¥ «gr audy oy ?
( Interruptions ) FI(FaeT AT 1 T&FC
fafredy & & < & 1. @97 qamOr §

st "o o T (IWT WW)
ST g qrET g

gt

—

S HARTN : Ag T g g
STag & 7 Ag SAad g0 §, g8 adT-
T TEI & | A Wes W@l §, woad
TF ATIOT g, Svaw &1 gabhe (o
g, 9% SEM & a9 S AT war g AW
g WX ST 5 FT AACAAT A A §
Fed & fF ag smda &, ag swaw @y
g1

# SATRT X AE AT ATEAT §, A
gag ' 91T §, ATH GIg FAT goAT ¢ Wiy
sifea garer weqE oarn, gad 3
f ST § S gI-AE: AW g, S T
gaT &, St wartfas fear s

=t srgwwfa : w9 SAET G T -
g war g

ot TeATEw : gh, v dra d A
SIFeTd, SITTRT F1S W AR g 1 7 -
THE 9 M1 A1RAT g, § wArafe 9% S
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[+ ]
IEET § | 9g wArfa # sAadr Tl
fg g ? gy swadr el w8 98
grs AaEfa g, ammmgr waalte g1
AT 9T FgS € F AR 9 F qIET 0
am wex foar 9 | agT e 4T @
AL 5qF AT TEL &, TAY TG AATAT
THTAT FT GFAT & | F1g A STAqS FT
(gamradY 58 avg &1 g3r AEf g aFar,
7 qeg #1 Y 7&F g awar 6 garr
T oI Sier § s ag ag(w g
qdaar st a5 g |

A, @Y A FIEEGIT G R § |

=t e agar : e § afew

ot TAREY : TEE ag |

“The members to be ncminated by
the President under sub-clause (a) of
clause (1) shall consist of persons having
special knowledge or practical experience
in respect of such matters as the follow-
ing, namely —

Literaturc, science, art and social

service.”

oA, TS qAT & qEIE FT IR
ofy S @A FT AT SEF R
faqig s e sfaar @ =wrfea, Gy
W fqum ¥, oifger & faug o, Gsrar &
aya H, 1 F fawg ¥ av wure-da
F fawa & | a0, FAF IE F7 FrE IRl
F1T gL T A1 T A N oz g
A R Ueeafq g A AT 05T gwT
FT qT AN FIT G A TAGT Fgr
gt | gfaam w55 @ aren | gafag
" FEAT ARAT § 5 2w awa St S wa-
e & @ €, 9 fuw ofwel & g;
g ST qAT H g, SaF o7 wed ¥
arq gfqur =7 Ar=@rel w1 QA f
s =ifgg

ot A qga &Y wmw ¥ Wa Fgar
aredt § & 1934 To ¥ Al @it
FAY F I T ) 1934 T Y 797 |
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6 W A orily fow g ¥ g
FAAT AEY T Iq @ § FHA Al
99 T 4 | IW gHT 1930 #IT 1932
FT ATEIT OIS &1 TFT 9T, I AT7=T-
AT F FEAA T AW I JAG A4 FT
qrarey JE §T W 4T 6 gafad qqad
grafaez qrEf aft st 1934 %o F,
T A FEFA & IaFr 9g forar v |
1946 &1 9 fear stma, 1952 F7 9z
feaT w7, 1957 1 98 faaT 917, 1962
#1 a¢ fqar s, 1967 F71 98 (a1 s
R TEaa g7 g2 ot #7 widww At
A & | T FERAT FT A FT FHAr-
TS § 29 q9T qF gHA FIIT 36, 3797 38
qIT ST FEE, FAA-UTH 19777 ¥
FT 10 HEM TF, 6 HEIN IF, 4 WEIT AT,
2 WEIT % T 15 faT aw #r 97 &y
&1 o, F qeAT g § fFoaaR
¥R FTAHA BT OF FIIFA A 027 oy |
ng“r' ) fee s gty w&@r arfgar wgdr
g fF 97T gursaid wrAr o a9y #t
sfafFarardy arEy ‘

st Swawmld : oTOEr @Ww g
grmar g -
IR e L SR O i -

& 1 A arrer =0 Fo Fo g Wi F whAey
F1 FEAT T]AT § AR Tgar § fr =g
ST EETY I WA #r ey areaw
gaifase #X % 3 FoF gaTr wraAT Fy
&1 e, s\ T F FgAr wgar § fr
FT AT & T W) F < 7% fevrg
2 & g aTasr X @9 2 Grfreg omT
ag | 1 W fgema & fF s &Y
5 @ Gl #X, sraeer @1 o
i Gferm 1| gy g feomw
g 6 am At g w9 | F OF gaTe
g o g & &l Fwrh A 9F
e & st § ! o 3w 2w & @Y
foaar = uwrds @ s, st ey
T FA A, o (@ WY gy w7 ot
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g gu wmew fafmex wifear #
T (F g7 swrand &, g i
B | & qudr 9igar g o Fo Fo W
wigT &F T 1 W@ g A w@es §
AT &1 @I g1 ¥, #7 81 <@y & S
i

{24 MARCH 1970}

T Sl /gt ;TR 9 dT
g1

%% @I & 5 oy qrdt sz o

oft Sftq WgM : AW T AW A W@
§ | I g TR FT T T F
g

=t vwATTEw 3§, gardr i
w2 AT, FNT GHTIHATE AT 9T AT W
qy AT O A @ & &y 4w
§ 1 9% T awa SaE @ T
forr T % a1 gw sy @y qrEl w1 @
T &I a4 § 1 qbRT g¥ Cgwra g
fer sieitar oF aréf & ot o qreraTE A

| 7)) (=t afaa awema faw)

ﬁ"ftﬁﬁnmw:es“rq;g,@ggmqg‘\r@mglmrrﬂ'«'rergsth'marr

WHad AT @FAr g | qg GHIGETE X
YAqE FA AT OEE § | a8 g qred
§ fog ard & &N 7 o9 FT @UEAT )
ag ag TiEf Adt } 1F A= oWl gaw
&3 FT AT FL | ¥ 98 AT ARG
g s wi ga e &, &< R e & Fgaw
FEaT g (F TH AAF A gHAT 14,
SO TERAT & 3 Al ) faew G
T | TNIRAT F 9T T 9 )
foar 917 ST F FIAT § 9@ 99T A1
g1 77 o FgAr et § B aw & WA
T JETT WA FT, TW IW F UGACqE
fera 1 T4 FE T GIAT AT 5T
am FTa et § forar st 1o @
gar 7 YA, w5 A garerATay, #r8 of

s Rl g & A ey ¥ G
§ar @9 w97 ! FrE Y qAq=AT I
qaTa g% T9AT Hfaat F1 3 FI F gEA
gaarrrr ! fFe aeg ax fagre ®, qer
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H, ot g0 T &r g afsg w7l
% ? gErEr A g o v @ ff W
qaf ¥ A wHo uTo fww @R A,
ST AT AT ATHIE TT, HWAT GEATY
aifgar 7f iR & THIW FNT ST FX &
agt #1 fadsrane Far g

AT WY § TS WeAr (T@AT Iel-
: ®odr

g 0 orTe e 39 F gIEw AN FANWI
g fF 48 ux 2z 7 a1 ATIEr STEEE
grar =1fET 1

=t YRS . S0 gfe, ger 19
AT | § ;UIE T AT, WIRE T
T T FT AT FL @I § |
wir &1 o & o1 @ & b g—am
grr ? gAk fwa w8 W@ & O gOR
T ¥ §aeg, gTd Oy & waew 9§ a%
TT W@ E @ 99 weEl F1 Fal, WK TG
o arr =@ifgm L.

it afam arme s ;@ G 7z
Fg1 5 22 W) &, 99 75 &% e T
Al

off TWARRY ¢ .. .99 e # S
Fz 7 Oy =ifgg st fF 98 & W\
oy oo % gt F7 Jrear FEAT £ )
AT 98 J9ad § ! T g AE AT
2 ? # ug gard 97 @I § R I gaT
FT BIS SEIE ZT FET grAr =fEE

st Suawmfa : ST A19F @H FAT

g | -

ot TrRArmer ¢ AfFT T8, W F]
®IE 13 e 4 @ F@T§ !

s, & sroq FgAT Tgar g &
ggTA w4 grfgar ey § w W g,

| 98 78 F'lr € 7 agq areaes &, a4

gz fzmrAT 1Ay & 6 aga awaac s, W
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[+ TwAreEe] :
# ST IAF FGAT AEAT & 6 e Ay
grfga—adt qiwdax @y @, e afa
fm Foa &Y Wr & 1‘

ot Wy dgAr : TAT 3 )

Y TRMI@MA : qurT Aar qofgar
#r wWla-afreg = qger fiady SgERr
Jgue fag &, T smg qet 3 fewe
T fagr, gg g9 @ w@r & (Ewa
T & gag "Er % 3AF SO -
WET F FEATET FL 1 G 7 A,
Tg wlig-veaq & ot & oK w7 o) @g
WY Fgw F g Hoag @y &7
4% ITEE FTOTHEAT Y &, IWHT F7
9T 47 W% £, ¥ qg FEAT ATRATE, #w,
f& oz =1¢ worre & 241 7 &@TU w1 A
FEFHES, I FT AT AT, T 0F
aafF # qfEaT F1 gy § QU gaAT ¥
7g FrS WAt & ¢ IE¥ 9 %% &
fezzelog sam gnt ? oy 9T FT &
SAAE &7 ZeqT ST A gnly ! TEy 9@
FI F ATTATITATET AT AT 74T
@"TT ! ‘

ST, ® AT AT ATGAT § Nay
fF fa1 Tu= /A T qEwT § 7 gAR
fea w@@W @ ¥ w7 F USACI,
#t qqe uFe fAw &k gk @Al &
arx g® & afe gu (2w & oF wY (o
A FOG A A A" Tf ) H S
w1 Fg femr g faw w@w oqw &
fe qafta =it & (G a7 g agrEnd
ar gu fa0a 9 F aeq ZHT w7 o419 2
& ar €t @ 7 ) e W gt
tg(ad 98 @3 7 "wa (5 wwgw &
ag FANIT q 6T FANK & 1 AT STH
¥aT AFT A B, v e wiEg
W wwar ad & % Grdr oy W ag
W AT |

[RAJYA SABHA]
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SHRI BHUPESH GUPTA (West
Bengal) : It is only common sense; if we
all of us oppose a Bill, it is not passed.
It is a misadventure to bring forward
any such Bill.

ot UHAEX A, ARIEAw ®
AEIAT AT F AT T A aUEL TR
faata =t wr & G g qraw & & afe=
29T 7 wiftq grr & 1 7 = Fo Fo
wTg A1 & qeAT I1gar § 6 gfa avem
Fg g ? ,

st gygemafa @ a9 SITFET g FAT

g

= TSATAN ¢ gwSE SfE G T
fae &

st Swawmafe : St AE, st &
g1 (% & forz § @@ FX @ & )

ofi v ¢ gfFw, gasEa A€,
25 (A7 9T |49 ¥E (FA1 g, 9 20
fame w g7

st Swmwafa : A, wtar dEr gV
®IE | '

St THAEAN 2 g oA T | g
L & ag stfear

oo WA ¥ TW g & al-
{7a aaeal & Fgar wgar g, wiw R
Fo Fo ITE A SHTE B TFART
qT q1F FLF & ar I AT FgAT a‘raerr
g @ gfmn & @ § ot ©
FE THT FAT, FRFO FF THT O,
SATCHT FT TFTL 9 A€ & A7 a1q g5 ?
ATHAT FT GHIT 9X AT F q=T Fe A
Fr 91T TINT A SAad AR qret faeew
L SATERIT |

oft Ay AwEe faw: a9 TR

;ﬁ‘rsrmqar(téé?

st TIFARAN : H AFAG FT @I
g @ifF gav 7@ 2w & s ¥ (@4
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o fFar & gov T© @umar ¥ 1 gy
R qfaT Y, AT NI S 7 gad
WEEAH F AT & | W & T q@r
g @ W Y wer # faelt (Gar <g
g

I, & ol 9gT o S AT SIS

SIGAT§ | & FT9@ Fo Fo WIF T A&l
FATAT AqATEAT §, A9 gAL gAN = gme
TFo faeg &7 AT A1 1 Fo Fo AR
gH aqr &, 3T FTEHT A [FX 9K TA@l
F oqFIg 9T qSA AN, df FT ST
IAT | FGT Jg S9ad § AT ATATATE
g 7 SR Hmt & OGRIC HA F 7
IU AT gAwdl § (F ARAT A @FR
% g9 IuY 4§ F q9 9% qMT F @A
AT, ATCHT FT GHIT FT AT AAHFL &
SCITATX FT GATHN, ATHT F TFR 9T
T, 92 T g9 FT A9 IF AW FH
g | e e, a9 3@ @ 8
et &1 wwor FUE, Fifedt A owA-
(a¥r T, &0 F7 GOT T ¥ AT ww
a7 51 @r g, afaq F9TET ST W@ |
Ig SFad & FT ! Fo Fo WIEH, FAT
g SHdE § 7 A A # B qb
aw W GRdr =0, Grady e el
SHAT  FY AT GG H U] sggedT
Fr FAFIL g1, Ig §HT Fa7 ? (F s
FT TFIT g6 #gf & &1 W & 7 ATeHT
FT QHIT FT AT 797 § 7 ATHT ¥ THIT
(exze<lag F1 4120 §, qIAIIET FT AT
&, AfgrEsaTEy & AR F 0

st Symwlr : a9 Fo 457 )

A USATIAW : ATEA, AR ATHA
7g AT WNE § | 7 A St A1 §9
Il FT FGAT ATEAT | A AT FET
AT . . .

st gumawmfa : SRSy, e
F (Faz | srqx Fgr ar F gardr qrdl

g,- el F1 g AT AR T, A | value  shown
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fae T ot 20 fare @ 98® & sy
AU AT FEAT | AN STITHT Tl
F wTwl 1 @ F (&7 qger gemr o
a 9w 20 A9z = sg FOT FA9
35 fme & fox §. ..

= THATCEN
g fFar

T TE T

st Jymwwnla : gE qE AT 9wy
faar & e owa e weET A
FAT 1R, TAT BAT A FsWT AT
9wt 2 97 3 fAae 7 gew FT AT ATET 1
20 fqaz Y wwg 35 Az ¥ (M7 &€
=8l 99 A 2 e ¥ gy w3 AfFw)

*ft TSAES : qF AW AT OATAR
BT WIS AT gRTT aga EiF <@g | =i,
# g FgA1 AT g fF St Iw owmey o
w1 oam ¥, Gawr wefoar & awEw
|ET g, 9 797 99 gfed F1 qgAs
& AT IIT T FIE FT goar g o (F

| Tt Sy FT FE AT F-—AT FT AT

AT FT Fo4T Fgq AT A o717 qrieriera
3w Fea & 3, gl iy Ol a9,
e OET &1 AF F F g wezuly
g agmelt fearar s @1 2, THE aEET
W FHT HGAT A FAT AT 7 Fo Fo
mg, AT F IT (G910 FN, F7 FUAL
Fr Mifeat & g7 T8 =X, }AT F7 wAi{Aqi
& 9 T AT AT &F 9, A AT AN
TgrT qdY F YA, 98, 93 T qar
¥ T @I | T TAAT FT THATAT AT
W@ 8, TAad T8 q3@AT |

q 0% & 917 FEAT FEAT §, AR
e 7 gHST Tg 9STT | 98 ¥@T ST © Why
does the National Herald import news
print through Cochin and Madras ?
TR ELEE TFE FIAT § Frard AT

AT & I, A9 XIS & FOE |

The port returns will show that the
imports have been effected through this
port for the quantity and the

by  the importer.
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EREsieul

i Tar &, g aE ¥ Wi T g
Ig FISAT ¥ F41 AEl graT, 4§ FAwAT
¥ i g grar ? ozafaa 5 dwmw
EeT F T T FIET F & (Ao W@r
%lﬂgsr&rmua"raﬁrmaw%naa
# Qe JRAT g, AR g AT A
iz g, f&F o7 gae welr AW e
9T JIE gEd W@AT g, 98 9w e
FT FIST FIF T AT T HT THE
garg ?

THE LEADER OF THE HOUSE
(SHRI K. K. SHAH) : The Prime
Minuster has nothing to do now with the
National Herald. -

|

SV THAILEN ¢ Ig AL, FAeTAAT
AT | ) o

qfF g, 99 AR IR gEEr O
W €, AT | WY § T E, g9
FIA TAAT Y FEAT AEA g o T
et # afz sga o= FHISEE FToA9-
Hqig WY (W FIFT g1 AT I gEmerd §
Tz Fm w11 Tifed 5 ag gawr @
f marsraTe #FT qTEl GEMT &Y Qi A7
@ W H § IUFT [T FUFA &, IqH
FAT I &, sa% #41 fagiq & 1 fFa
FaFAT &7 qfa ¥ (@q gy sy faat
FT @EET § | A AT F guwel &
qeAT AIZAT §, (S &Er aiwd @6
WX G, afs gaEr g § G239 Y AR
gidY, I71 Well 98 9% T3 F' TTHT I,
a 79T WA a9 FT 7@ TGA &F 74T T
F GFT 9 | A9 ag &y (AT ) g
JAdd R gATHATE &1 fagid g a9
SATS ST GHTGETE FT 9gigar=y g aa
FT aror gfTr AgE w9 9 gy
gt &, o ag TEE! AT AR H@ATI
£ Wr § 1 wufag sfraw, wdy ot #1
I I1H FAFT IQT A1 TAT ATfgT—
Learn to sit light, not tight—&r &
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farwar 7 e, WY # zwaAn oY
grat |

=t Swawmfa : gw FwT 1 SRy
srare faer sraw

st USETOROr ¢ YgT Well  Qrgar
T AT TG | WX ZHH! A1 TG FE0T
ar I FLEIE g1 T, |9 g
Sy TS AR Al H AW @Y | U
AITEAT & foh ST & qraw a9 ag wg]d
feari G foer Trom wowTe Y W@ fra
g, .Sraar A1} a1 § | W ag (eafy
FAad & gEr J JifE G 3w 7 -
afas T F1 WA I & 99 AW
&1 faQ, orfafcr seaman o gzar §
T o AHTTF gl FT AR T ;T
WA T2AT § A1 I AW § (R wear
grar &, el grar gt & # rgar
g ag 3w faRelt o= ¥ A &1, g
¥ wad &, s "@raret 9T F1g qUe
zafed o welr & afafafadt o sigw
AT | Fo Fo WIE W W THRA &b
g ot wen, wlawew ¥ s AT
ey, FE TaW dar 3 ag (eaf
gar %T 47 & foaw ag =g 1% o (Fee
amFT g1, TST AT GLFTA &1 AT 3587
¥ & gEdr §, auAr 3fsed avEwTe @A v
gFAY &, I GEIT & AT Ef'@—cr
T a T gFar g | '

MR. DEPUTY CHAIRMAN : That
will be enough. You wind up now please.

sft TrereTaet ¢ 9¥ 9T @O FX FG
qz ¥ &y 1 & gee gar dw § fa3e
gar & ATH FT IETAT g Sear G
sraT g | gafag s JwwE g, i fElad
=t ‘gogamly ; Nothing will go on

record from now on. gg¥% q1g H FB
agr ferar staar )
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51 TR 7T fAEaTEm |y |

9 I FIAT a'“rﬁrq J onqm’r Trg"r Aar-
e |

MR. DEPUTY CHAIRMAN You
have taken 40 minutes.

w1 TEATEO ¢ 99T, X a1
AT @E F OTF E |

st Srawmfa @ 20 fAAT @1 @wg
qRTAT ) 209 40 e d ®E | smaw
N 4 a9 737 (&% 2 faee § g T @1
g

ot TATRER : FT 17 gAY FT
faar, #9 ST0 & o, T F)T FEEE
e AR (egr, Star (6 srgw (afaey
G R

SHRI OM MEHTA

wrong.

This is very

MR. DEPUTY CHAIRMAN : This
is higaly objectionable.

ST TUAMTAW : H1T JATHITF THATE
a9 S3W | A HUAT 9T Gew HIA A1
QIZ | a7 T ® =2f faeq &, @9
agFT Ay fEzT &

SHRI M. PURKAYASTHA (Assam) *
All these words should be expunged.

(Interruptions)

MR. DEPUTY CHAIRMAN : Order
please. He cannot use unparliamentary
words.

SHRI HAYATULLAH  ANSARI
(Uttar Pradesh) : This word is so dirty
that I cannot . . .

SHRIMATI YASHODA REDDY :
You satd a little earher, Sir, that nothing
will go on record. So, how can he with-
draw a word which is not on record?

MR. DEPUTY CHAIRMAN : That
word will be expunged.

**Expunged as ordered by the Chair.
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st AT AR, w1 AT a8

27

ot IrawTah : ST sTar ST WhEd !

St QO @ AW, § g Fad
ST @1 4T (F g ¥ an #1 & AT
T %3 zafed 7 Fg T A1gar g @tz
e} F97T FIAT A1EAT €, IFH WiTT FY
FATFERA L | 6 FU T (Toat F qHIT
YUAT TF WOF HTANT FIA AT Gl
g1 s T 9, o wagd w9
3eT g, I|IA &% T ey fag
ot fagr, TR agF at (e,
FTX & ITH! 99 27 &, W 4 fF ag yaT
wdl & favg wawa g9 9T WT & FE
Weqt § IuFT aTEFIE AL AT 1 791! A

RETTT AT & 6 95T FT ST (FeHAT
4 r.ow 8 A foam g, (Swd FY

FIT § FAar A 3R g 7
AR FON AMFT A8 ITTGAFT ATey
glear Ifeqr zq max  warf@ #v~
¥ warg zaifFa A Gmam g

A, 6T FT ST ATED EMHYR
BEAET AT 9T IqH FFT W4T g fF A
¥ AYET aET R (rUwT Sadr aig
qrfedt 7 g% wqiyd s30T F Fifad
ot femfafea s @1 fAfea
afa & /T RT ST | gF ATEg
qar fadred g & wgAr mgd & 5 wid
10 aTzE W™ 3T & ? A8 | 10
tq1g7E KT @7 S g 3T gAY faQet
W F AQT AAT &, T qT F A
o AT & \F 9 ST T QU FT G
qddT I TFHIT A1 A W F § ITFY
T FE FIE ST GFAT § | TF AT T@v
FIET 97 g%y & | zwime GOy g9 &
a1 «ft fo=n S g AT FQr AT T
T FFA T @IS A9 D | IR I
2w | gy &1 Sl A, agwarg v,
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[# TR )
Fada ararn, q1 (& 39 10 SwrE Y

gars wa & | |

ot FET T : AW, AT 0F AT
RIF TSR |

st 9 gawfy : 96T 1 R wTe
qTF AT A E 1

q AN W W, RATU @R
A% 9IS 9 & (F aradg gz O F3
® & & o e gedr ST oaEd g
g Wed ¥ amr afed | F s gt
q 7z qea Agar § & w4 § ag Fad
§ 6 d=mw §. :

ot ITRANE ¢ FIS GIIE JTEAHTET
TE R S

ot AFY TR 2 GATA AT ATH AT
gy T | v9Y a8 w7 fF e
FIE FAATT 12 [T A IAET AT BT
A Sty Al Fn oAy ag Wy €
TE aXZ F 17 LfE F A ey

sft Sqawmly yw g &fsm

ot AN W 2 IWA A R owr O

;‘rg a7 FT F Ay T 4T wwAT
] |

oY gemamfs A A ww o,
AT AT 43 TIF | 9T I A 13
ATEH ATET | ;

S TR Aﬁm{, ag gary A’
¥ & e srAr wfer

Wt IwgAis ;e Az T %w&
gaT 2 AW Y (4% @t (v o o
g

|t RIRES ¢ A, F o gl
I Y fA9a7 FTA0 F0gA § O o
mwams“ra”rsﬁm%mg
W d 3| T FwwA ¥ o6 adw Wy
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faoelt o oY STy faae weme FT dEe
fFar g 9uF @aITF aOF T & 1 F
8¢ ¥ UF WEHT 99 | 9% 8 A%
IFFT qeAEIfas staq 1 (R 9ga
£t Iewae g, W A aIg THEAl g AT
[T oagT § 9 N S¥ 9 §FAT )
(Interruptions) zufay & ag AT arga'rg
| G 3 geasr qra e Aar Fndt @
WY =AY qA@ g g A} F FEr A
Ty # T %@ | F famy w3 5w
T § AT Wgar § & ifEw wmE
AT ot Frarfaaeay Fra, #18 «fr awfa-
W qg & 1 @ /W S Fow grEl A
o gFT gug A GOt g 7 93 €
g oY Fg et 47 @ Aar G Y
o5z ¥ H7d AT RI AFE | F IAN IJRATT
Fear g i & 57 9 & qaw gl | WK
T WET T gC &, Av #wy, dIE gy
qrEAT FRar § 6F 3 [ &y ‘

st gegwmfa :  soET FWH T ARy
{

St UAATCAN ;A TH IW A SEAT
AT gETw qrfEEt & weAT W g &
gIR AW { UF AT FT 79 § A1 2=
YFTT FT TA0 @I § AT 39 9 9

| & aflaw gra alaomdy Feplet =1 |l
\ g S AW A 3 AR I AqT (A T
iﬁa’aﬁré?ar% I

(Interruptions)

ot oo gRwmER : At TSTIIEW
Tar (EEm o aw g

KUMARI SHANTA  VASISHTA
(Delhi) : This should be expunged.

({nterruptions)

o) guaAwigia AT USTTE WY
qT AT &S T |

Wl UARATE 2 Y0, A7 FUIT TG
AT AW E ) 3 AT B OFE @y
afwx arle =1 o sfgm T s

& wsrareay w1 qar fagr ok s
FGA AT F FFAT F7 AT AR TS X
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¥ I T A W E | Tl F g
g 5 a7 Perrs § @ o qgd arer sy
wfasg a1 qom 9T A FT TY SATHT
ot &, Q¥ ufqa &vr ff § S war Awe
# srEfar F1@ § o o ser
#1 qa1 T FRA € 4

s, T g FT 91 T 4T |
T TUET FYT FIAT 91, 92 98 ¢ A
sgfardr & 1 AT IEET T e q4-
g9, STl &€ FEIETT FT §, I4T e qe-
A F T AW AT § ST AT gH A8 AA-
99 T8 & 1 TEY IR WS W ogAr
far =t @ifease oY a9 77 & o

SHRI R. K. KHADILKAR : Mr.
Deputy Chairman, Sir, I have quite atten-
tively listened to hon. Members’ speeches
including the latest one by Shri Rajnaraim
on th: General Budget that ts before the
House. At the outset I must confess I was
disappointed  because keeping in view
the clear objective of economic growth with
social justice with which the Budget is
framed I expected a rather scarching
analysis and scrutiny (rom hon. Membezs
as to hew the objective s reflected in the
propo=als and what should have been done
to further improve the meas:.res suggested
with that asm in view. It should he re-
membered that bank nationalisation is
a major s‘cp intended to give a big push
to our economy. Theimpact of this measure
would be seen in the stimulus it provides
to the economic regencraticn and growth.
At the present stage of economic develop-
ment i¢ should be recognised that we have
to formulate schemas and proporals within
the broad framework balancing the various
claims. In my view this rather difficult
task has bean achieved with commendable
success without disturbing the economic
equilibrium. This is evident from the gene-
ral support the Budget has received {rom
all sections of this House. The political
posture adopted by some hon. Members,
in particular Members of the Congress
(Opposition) do not fit in with their pro-
fessed plans and programmes. It seems
they arve more perplexed or somewhat
puzzled because by and large the current
Budget has received general acclaim {rom
almost all quarters.
years since I have entered Parliament on
no other occasion I have seen the annual
Budget reccived with
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During the last 14 |

such optimistic | by some
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expectations. Even hon. Members be -
longing to the Opposition who were previ-
ously wanting to belittle whatever is attemp-
ted for the first time by describing it as
mere window-dressing had to admit even
grudgingly that something new is armed
at. This is clear when an hon. Member
belongmg to the Congress (Opposition)
from Tamil Nadu, Shri T. Chengal-
varoyan, had to note with pleasure—and
he had done it twice if I remember correctly
in his speech—the new turn the Budget
intends to give to the socio-economic life
ol the masses in the country. I am quoting
from his speech. Another hon. Member—
I think Mr. Parthasarathy—of the Congress
(Opposition) had to taste bitter coffee
without sugar, as he stated in the House, as
soon as he returned home after hearng the
Budget proposals. I (eel the hon. Member’s
wife was more concerned about his physi§a1
health and took the earliest opportunity
to serve him coffee without sugar so that
it might do him good.

SHRI R. T. PARTHASARATHY
(Tamil Nadu) : I do not think he has
caught my pomt. I am in excellent health.
Oaly for the sake of replying in a particular
way the hon. Minister is making that
observation. My wife knows that I am
absolutely healthy. I am not a diabetic.

SHRI G. RAMACHANDRAN (No-
minated) : You are taking him too sen-
ously. Don’t do that; go on.

SHRI R. K. KHADILKAR : Then,
Sir.itis a good augury that D . Bhai Maha-
vir did not bring in his pet thesis ol Indiani-
sation.

DR. BHAI MAHAVIR (Delhi)
No. It is because 1t had been drscussed
six days before that and to our full satis-
faction.

SHRI R. K. KHADILKAR : Every-
thing, including the Budget? 1 presume
he recognised the inherent Indianness
of the propesals contained in the Budget,
whatever bhe the other criticisms he had
to make. Itir neither possible nor neccirary
for me to dea! with all the points raised
by the hon. Members who participated
in the discussion...

DR. BHAT MAHAVIR : Is that all
and is that how vou deal with my points?

SHR1 R. K. KHADILKAR :. ..but
I would certainly endeavour to answer
some specific i~sues that have been yased
hon. Members in their specches.
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[ Shri R. K. Khadilkar]

Several hon. Members bave referred
to the magnitude of deficit financing pro-
posed in the Budget and have expressed
concern at the impact this might have
on the level of prices. I presume Shri
Gurupadswamy and other Members, -
cluding Dr. Bhai Mahavir, stressed this
point. This concern may or may not be
well-ntentioned, but need not be shared
becawse if the economy is really to get
gomg, a certain volume of credit creation
is nccessary in the existing circumstances.
If, for example, the real rate of growth
over the year is ol the order of 6 per cent,
that by itself should provide for the expan-
sion ol money supply by around Rs. 5oo
crores to meet the growing needs of the
economy. Compared to this figure, the
amount mentioned in the Budget esti-
matcs is not unduly high. Butifitis a ques-
tion of choosing—and this fact I hope he
will bear in mind—between a denral of
fund- for certain mvestment prujects which
migh: create additional income and employ-
men’ and of taking a calculated risk, we
wuuld prefer to opt (or the latter. Besides
in the present instance, it would be ex-
tremely difficult to prove that there is any
risk at all. Adequate care will be taken
at all pomts to ensure that prices do not
go out of hand during the year.

DR. BHAI MAHAVIR : May I know
if thece is no other means of providing
extra currency for the needs of the economy ?
Is deficit financing the only meansr Why
do y »u 1gnore the banking system, which
provides extra currency or cxtra credit
needs as the economy requires? In giving
your argument, you are ignoring that.
Secondly, when you talk of projects, we
had this morning an example of a project
which has produced one crore worth of
goods and suffered a loss of Rs. g crores.
That is the qualification or achievement
of some of the projects which you are
settng up.

SHRI R. K. KHADILKAR : Istarted
by saying that certain calculated risks
can be taken if we want to have acccle-
ratcd growth and more opportunity for
employment and that particular care
has to be taken to sec that prices do not
go out of control. The third point I was
going to mention 1s that adequate care
will be taken at all points to ensure that
pricc. do not go out of hand during the
year. Itis wilh this purpose in view that
adequate buffer stocks of (ocdgrains have
been built in the economy. Arrangements
have been madec for the import of scarce
raw materials such as cotton and oilseeds,
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and a strict control is being exercised over
the advances made by the banking system.
You are referring to that. Witlun this
limit, it is done. I may mention .

DR. BHATI MAHAVIR : I admire your
capacity for being oblivious of what is
happening around us. Prices have al-
ready started rising.

MR. DEPUTY CHAIRMAN : Please
listen to hymi.

SHRI R. K. KHADILKAR : I am
taking you very seriously. It 13 not just
by way ol counter-argument. Some

economists have given thought to in-
flation and how it could be used hke blood
transfusion, given drip by drip to in-
vogorate the body, keeping the bedy
under good medical control. He is one
of the ablest econcmists who has pro-
pounded this theory, how at a particular
stage of development, as I said, taking
all care, administrative control, price
control and all that, it could be done,
This type ol care having been taken, in
the existing circumstances, the preposed
dose is not too high.

DR. BHAI MAHAVIR Do you
mecan to claim that such care has been
taken? You come to the price of vegetable
ghee and then you will know it.

MR. DEPUTY CHAIRMAN

interruptions please.

No

SHRI R, K. KHADILKAR : It is not
really necessary to enter into a debate,
as some hon. Members have felt like
doing it, whether the Budget is. in the
siricl techpnical sense, a socialist one,
One hon. Member just now termed
it a hoax and what not. I do not want
to deal with all the epithets that have
been hurled at the Budget.

DR. BHAI MAHAVIR : But you may
try and show how the common man is
not affected.

MR. DEPUTY CHAIRMAN : Please
do not interrupt him. :

DR. BHAI MAHAVIR : I am hLelping
him. He wants (o say that thisis a sccralist
Budget.

SHRIR. K. KHADILKAR : No, no.
I am not saying it. I am not malking
that claim at all, but semantics are a dan-
gerous pastime and he knows it well. But
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all one could say is seen in its totality, the
Budget represents a progressive departure
which has to be welcomed in all quarters.

. Hon. Member, Shri M. N. Kaul, quo-
ting a well-known Biitish Labour leader,
said : The relig'emn of socialism is the
language of priorities. In that I presume
he appreciated that the Budget reflects
priorities with inherent limitations in the
given situation. Those of us who have
seen the Water Research Station at Khadak-
vasla, near Poona, would 1ecognise how
even a minutest change in the direction
at the source affects the entire cours-
of the river flowl, I think some hon. Mem-
bers must have seen the demonstrations
there. Likewise they certainly have to
appreciate the new direction that is given
by the current Budget to our economy,
which would also bring about a change
in the entire economic process in times’
to come. It is a Budget for growth and
at the same time it is a Budget which
emphasises the aspect of price stability,
which is very important as you have
emphasised it in your speech also. It is
a2 Budget which places emphasis on the
need to create additional employment
and amenities for the weaker sections
of the community. It does not ignore the
minimum task of defence either. It is a
Budget which has provided considerable
tax relief to the poorer sections, while
simultaneously  attacking concentration
of wcalth and income at the very top.
Even more remarkable, the Budget
provides enough of assurance to the private
corporate sector that provided it plays
according to the rules of the game, Govern=-
ment would extend a large envugh fiscal
stimulus to ensure its uninterrupted progress.

Serme hon. Members, at the other ex-
treme, have attacked the Budget saying
it is a pro-capitalist one. Given the list of
progressive measures listed earlier and the
new impulses which have been generated
in the eonomy through bank nationalisa-
tion, this accusation cannot stick. TFor
the first time in several years the Budget
makes a categorical statement about how
to ameliorate the conditions of the poor
and the down-trodden. It contains a fiscal
programme for narrowing the relative
distance beetwen the aflluent and the less
fortunate sections of the community. True,
nothing tremendous can be achieved throngh
just one yeat’s Budget and within the
constraints of limited resources, but it has
has to be recognised that a beginning has
been made. The hon. Member from the
opposition, Shri Gurup.adaswamy, has said
that in recent years the propor-
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tion of direct taxation to indirect taxation.
is diminishing and to that extent the
claim of progressiveness in regard to the
character of the Budget is hollow. This
is however only one part of the story.
Fiscal management is a dual responsibility
in this country. The Centre as well as

the States have to raise revenues. In a
country where the per capita income is
low and the administrative problems
for collecting direct taxes from a

huge population are immense, it is an
economically sounder proposition to con-
centrate on marginal advances in indirect
taxes whilc at the same time exploring
the limits of feasible diiect taxation.
Besides, the State Governments have the
exclusive responsibility  of levying direct
taxes in the major sector of our economy,
namely, agriculture. If they would fulfil
their obligations, the proportion between
direct and indirect taxes would undergo
a change. Moreover, indirect taxes in
this year’s Budget have been planned in
such a careful manner that the burden
as a result of their imposition would only
be minimal on the common people.

Next, some Members have said that
there is overestimation of revenue. How
far it is correct let us examine. Next
year’s gross tax revenues are placed at
Rs. 2967 crores at the existing rates of
taxation as against Rs. 2732 crores this
year, thus showing an inciease of Rs.
235 crores. Next Year’s increase of Rs. 235
crores undoubledly seems unduly large
in relation to this year’s increase but it
can be fully explained by means of statis-
tics. The next year’s increase of Rs. 235
crores broadly comprises Rs. 153 crores
in new excise duties, Rs. 45 crores under
income and corroration taxes, Rs. 35 crores
under customs duties, the rest being spread
over several items like wealth tax, sales
tax in Delhi etc. As explained by the
Prime Minister in the other House, the
increase under customs duties is based on
the larger imports expected during next
year due to grant of more import licences
as well as liberalisation of the import
policy. The increase in revenue estimated
under income and corporation taxes works
out to hardly 6 per cent over the revired
estimates for the current year. In the
light of past experience we are hopeful
that this increase would be easily realised.
The increase in Union excise duties is
about 10 per cent of the revised estimates
of Rs. 1526 crores for the current year.
It is worth noting that in some of the
earlier years, for example 1968-69, the
increase was as highas 12 per cent. This
year it is calculated thatit will be just
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[Shri R. K. Khadilkar] J

about 10 per cent. There has thus been
no over-estimation of revenue
next year.

Shri Mohta has expressed the view
that since a virtual ceiling is being placed
on personal incomes at the level of Rs.
25,000 as a result of the income-tax and
wealth tax rates proposed in the Budget,
incentives in the private sector would
suffer. Quite the contrary has however
been the reaction of the share market.
Since every effort has been made to en-
courage corporate savings, there is a
boom in the shares of private companies.
Shri Mohta is against raising the rates
of taxation. He claims that tax revenues
would rise automatically even at the
existing rates provided the rate of growth
of the economy is accelerated. There
is circular reasoning invioved in this.
In order to accelerate the rate of growth
of the economy it is necessary to mobilise
initially a larger proportion of the national
income in the form of savings, for example,
through taxes. Our experience over the
last five years has proved without a shadow
of doubt that on their own the private
sector are unable to sustain economic
growth and it is necessary to have public
investments of a sufficient magnitude
in the strategic sectors. In order to push
through such public investment it is neces-
sary (o raise additional tax revenue.

The hon. Member, Shri K. S. Chavda,
from Gujarat complained that there was
disc” mination against Gujarat State in
the mtrer of Centra!l assistance for famine
relief. This criticism is totally baseless. Shri
Chavda has pointed out that Gujarat
was given only Rs. 10 crores when the
number of people affected: by drought
was 86 lakhs, while Tamil Nadu was
given Rs. 30 crores when the number
of peop'e affected was only about 32
lakhs. T should point out certain factual
inaccuracies in the statement of Mr.
Chavda. The amount of Central assistance

SHRI K. S. CHAVDA(Gujarat) : It
was the reply given by the Food Minister
on the floor of Lok Sabha. It is not my
figure. -

SHRI R. K. KHADILKAR From
whatever source you have taken it I am
correcting it.  The amount of Central
assistance so far released to Gujarat towards
expenditure on drought relief measures
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SHRI K. S. CHAVDA : Am I to under-
stand that he is corrcting the Food Minister
figures?

SHRI R. K. KHADILKAR : I am
correcting what was stated by the hon.
Member on the floor of the House. Whats
ever your source, if there is inaccuracy.
I am correcting it.

MR. DEPUTY CHAIRMAN He
wants to know whether the Food Minister
has given wrong information.

SHRI R. K. KHADILKAR : I will
have to check it as to whether his quotation
is correct.

SHRI K. S. CHAVDA : Are you correct
or the other Minister ?

SHRI R. K. KHADILKAR : So far
as T am concerned, while I listened to his
speech very attentively, and to the statement
he has made, I am certain that what I
am stating is the correct position. That
much I can say without a shadow of
doubt.

SHRI K. S. CHAVDA : I referred
to the Unstarred Question replied by the
hon. Food Minister on gth of March,
1970, in the Lok Sabha.

SHRI R. K. KHADILKAR : I said
I will have to check it up. Butso far as T
am concerned I have checked my figures
and they are accurate. I am pointing
out certain iracciracies on the basis of
which you have made the statement ac-
cusing the Government. The amount of
Central assistance so far released to Gujarat
for expenditure on  drought velief
measures during the curient financial vear
is Rs, 12.50 crores,

SHRI K. S. CHAVDA : Up to what
date?

SHRI R. K. KHADILKAR : I
explaining. Have a little patience.

am

SHRI K. S. CHAVDA : I am wrongly
quoted. T said that Rs. 10°50 crores
were paid up to 4th March, 1970.

SHRI R. K. KHADILKAR : I am
quoting figures and correcting if there
is any doubt ; T want to clarify. In the
current financial year the amount is Rs.
12.50 crores, and that released to Tamil
Nadu is just Rs. 13 crores. The hon.
Member should remember that certain
criteria are applied and procedures are
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followed in determining the quantum of
Central assistance towards natural
calamities’ relief including famine relief
ctc.

: Sir, T seek
the

SHRI K. S. CHAVDA
your protection. I have quoted
figures of the Food Minister ...

MR. DEPUTY CHAIRMAN : He is

giving information.

SHRI K. S. CHAVDA
Food Minister is
Minister is wrong,

Either the
wrong or the hon.
either of the two.

MR. DEPUTY CHAIRMAN You
can move in the matter further if you
wan* afterwards, but let him finish his
own point of view. L

SHRI R. K. KHADILKAR : The
hon. Memher knows very well, I need not
repeat all of them here. It is only when
the cxpenditure on reli:f and rehabilita-
tion measures etc. is likely to exceed
the zmount taken into account by the
Finance Commission that the Srtate Go-
vernments concerned approach the Centre
for financial assistance. At the request
of the State Government, the Central
teams of cfficers are deputed to visit the
affected areas for an on-the-spot assess-
ment of the situation and the requirement
of  funds for various rslief measures.
The Central teams while making their
recommendations take inilo consideration
inter alia, the estimated expenditure on
the relief programmes proposed by the
State Government, the extent of the dis-
tress, the populating affected and the
financial position of the State Govern-
ment, etc. On the basis of the recommen-
dations made by the Central teams, the
Government of India fix the ceilings
of expenditure for the financial year
for the purpose of Central assistance.
Fifty per cent of the expenditure on
approved relief measures in excess of the
amounts taken into account by the Finance
Commission is shared as grant and 25
per cent as loan while the remaining 25
per cent is to be met by the State Go-
vernment concerned from their own re-
sources. This is the procedure. (Interrup-
tions) Let me complete. Have some patience.
The ceiling on expenditure on drought
relief measures in the State of Gujarat
and Tamil Nadu during the current
financial year adopted for the purpose
of Central assistance is Rs. 18,10,00,000
for Gujarat and Rs. 14.50,00,000 for Tamil
Nadu respectively. This is the position—
Rs. 18,50,00,000 for Gujarat in this current
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year. The Central assistance would be
released, subject to these ceilings, on the
basis of progress of expenditure on the
relief measures reported by the State
Government:. There is no truth what-
ever in the allegation that Gujarat has heen
discriminated against in the matter of
Central assistance for famine relicf,

I hope the hon. Member will now he

satisfied with the position., That is all
I have to say.
SHRI K. S. CHAVDA No, no.

SHRI R. K. KHADILKAR : A Budget,
by its very nature, cannot satisfy, to an
equal degree, all clements in society.
What the cxercise does is to distribute,
on the onc hand, the load of sacrifice
equitably and, on the other, the socio-
cconomic goals through a careful alloca-
tion of the resources between the various
sectors. ‘This objective has been pursued
to the maximum feasible extent in this
year’s Budgct. It heralds a return to the
cra of planning and rapid growth ; it
stresses price stability ; at the same time,
it marks a new departure in the Indian
fiscal tradition by making a boid bid for
distributive justice. I thank you.

DR. BHAI MAHAVIR Sir, I want
to seek one or two small clarifications from
the hon. Minister. I raised a point that
you have raised the Money Order fee
beyond Rs. 200. Did you have time to
look into whether it will not lead to any
productive result except making the people
split the amount that they have to send
by MO because there is nothing to stop
a person from sending two Money Orders
of Rs. 100 or Rs. 125 each and escape the
higher levy of M.O. fee.

Secondly, I would like to know. When
you mentioned about the extra resources
which would be needed for the purpose
of the Government projects, have the
Government taken into consideration the
increase in the resources that the natio-
nalised banks should be able to raise or
collect from the economy ? Has this been’
taken care of ?

Thirdly, has he taken any pains to see
whether we have any other mcans of
financing the nutrition pregramme of the
children apart from the doles which we
are getting from some foreign countries ?
Because that amounts to accepting that®
we have no resources for feeding even our
infants ,and making them beggars right
from the start.
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SHRI R. K. KHADILKAR : I have
followed the first point regacding the M.O.
being :plit. While intervening, I am not
replying to all the points. I am sure the
pomt made by the hon. Member is quite
relevant and would be taken note of at
the final stage. Regarding bank credit,
he must have read the speech and the other
documents very carefully at the time of the
presentation of the Budget.  Certainly,
certain credit has been taken because it
will give a sort of stimulus and mopping
up of savings, at the same time making
credit available to the various poorer and
backward sections so as to reduce poverty.
About the third point...

DK. BHAI MAHAVIR : What about
the extra resources coming to the public
exchequer because of the earnings of the
nationalised banks. You have a larger
control over the resources of the economy.
I want to know whether that has been taken
note of at the time of planning.

SHRI R. K. KHADILKAR : Certainly
it has been taken note of. T have just
touched on some aspects that were brought
to the notice of the House. I have not
dealt with all that have been raised.

MISS. M. L. M. NAIDU (Andhra
Pradesh) : The Minister has intervened
and there is not much on which to say.
Anyhow, before I start, I would like to
answer two of my predecessors. Firstly,
Mr. Rajnarain brought my State into
question. Mrs.  Rodha Mistery was
appointed as a nominated member,
I would like to tell the House that she
belongs to a very small minority com-
munity and has done State-level social
work. The Constitution does not dis-
allow nominated members becoming mini-
sters, and she is one of the best working
ministers., So I ‘do not think that there
should be any criticism against my Govern-
ment or my Chief Minister about that.

Next is this—it should have come first.
Mr. Abid Ali, towards the end of his
speech, gloriously asked us to go to
Gandhiji’s grave and question him. If
we go to Gandhiji’s grave and question
him, I think the reply will be as follows—
“I asked you to disband the Congress
long ago but you did not do it, but clung
to power. But the grand-daughter of the
late revered Motilal Nehru, the daughter

e of the late honourable Jawaharlal Nehry,
the wife of Feroz Gandhi, who is really
the gift of God to Mathru Bhoomi, has
got the courage, beinga woman, to do
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the right thing. So, go and help her
to build up a second line of yquth to rule
the country and bring about integration”.
I think Gandhiji would answer like that,

Having said that, let me now come back
to the Budget and add my own to the many
voices of the Members that had already
congratulated the Prime Minister for
presenting a Budget that was welcomed by
almost all classes of people in our country.

The Budget had been formulated
keeping in view the basic requirements
of the country and boldly faced the realities
and the challenges of the changing times
with all the new awakening of the masses.
It is a well-known fact that there is a back-
ward section of society which needs special
care. True to the promises of the
Party at the Bombay Session, several
steps have been sugges.ed for the welfare
and uplift of the needy masses. At
the same time, the Budget proposals tried
not to slow down the pace of development
in the country. Well, one can realise how
difficult it must have been to provide
common meeiing grounds both for demo-
cratic and socialist forces in the country,

Of course, some Members did criticise
the Budget and I know for certain that
our Prime Minister gladly accepts con-
structive criticism. The general criticism
from all sides is the comparison of the
private sector with the public sector.,
Some say that while the gain of the private
sector is anything from 5 to 7 per cent
and above, it is 2 per cent in the public
sector. Perhaps, true, and certainly there
is much room for improvement in the
public sector. But yet, I like to draw
the attention of the House and of the
public at large to the facts that the private
sector is mostly engaged in the production
of consumer goods which naturally give
quicker returns or gains while the public
sector is engaged in heavy and basic in-
dustries where the investment is heavy
and the return period long. More than
that, if you go round the country and visit
both sectors, you will find that in the public
sector much is spent for the workers even
before actually the industry starts, like
houses, water facilities, medical facilities,
schools, etc. etc.  This is really keeping
in tune with the socialistic pattern whereas
in the private sector amenities to the
workers are thought of after the gains
begin to pour in, of course, barring the
guest houses. So perpetual running down
of the public sector is not altogether correct,
Of course, the Government must see
that the public sector works harder and
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harder and competes with the private
sector.

Some Members even said that the
present Budget does not differ from the
former Budgets. Now is that not too
big a pill for any one to swallow ? Unlike
the umnal Budgets does not this Budget
provide special schemes for small farmers,
research on dry farming techni-ues, rural
works programmes in areas which usually
suffer from famines, droughts and several
other kinds of natural calamities ? Then,
again, does not the Budget provide for
supply of drinking water which 1s the basic
need of the villages and for which time
and again we entreated in this House
and failed to touch the hearts of former
" Finance Ministers ? How about pro-
vision for family pension-cum-life insurance
scheme for industrial workers, nutritional
programme for children and a minimnm
pension of Rs.40 for the employees ?
Is not relief given for the wage-earners
with less than Rs. 5,000 income freeing
them from income tax and duties on
certain consumer goods ? I must say if
Rs. 7,500 was the limit more earnest
workers would have been relieved. Any-
way, if one does not look through coloured
glasses one must acknowledge that the
Prime Mmister has stood up to her pro-
mise and presented a really refreshing
Budget. She has made the masses realise
that they are participants in the wealth
and progress of their motherland and that
they can no longer be exploited by the
very rich business classes.

I do not say the Budget is perfect.
But how could the Prime Mumister achieve
perfection overnight when for twenty
years progress was denied to nearly go
per cent. and given to 10 per cent ?
Why did not the present day critics think,
feel and bring to the notice of the ex-
Finance Ministers, the condition of lakhs
of our beggars, mostly children below
15 years found at all wayside railway
stations etc. with no food to eat, no clothes,
and no roofs over their heads ?

Now some one observes that Rs. 4
crores for 5 crore children is not a provision
at all. I fully agree thatthe problem is
big and the amount small. But why not
appreciate that a beginning is made in
spite of lack of funds ? Iffunds are available
she would certainly like to change the lot
of the poor overnight. The pension is
small but again a beginning is made to
prevent the families of the deceased
Government employees going from door
to door for help.
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The agriculture sector, which alone can
feed the millions of our countrymen neg-
lected for two decades, gets only Rs. 300
crores in this Budget for irrigation faci-
lities. All must agree that this is an im-
portant step. So also the provision for
slum clearance although Rs. 10 crores
is by far too small. -

[ )

Regarding tea and krosene, the thought
high quality tea and superior quality
kerosene were taxed, unless the admi-
nistration can prevent a general rise on
every kind of tca and kerosene the masses
are sure to become sufferers. So if relief
can be given on tea and kerosene the
masses will be made happy.

Regional imbalance has hecome a serious
problem and unless the Centre decides
to solve it as quickly as possible troubles
will spread like the forest fire. As for
Andhra Pradesh the funds allotted for its
development are by far too inadequate,
All the troubles of Andhra Pradesh are
due to lack of funds and I trust the Gentre
will try to set it right,

~ Coming to the question of national
integration, unless full security is g'ven
to and felt by all, there can be no con-
teniment, happ -12ss or progress. What
is the essence vl democracy ? Is it not the
rule of majority and the protection of the
rights of the minorities ? By minorities
I mean regional, linguistic, religious and
all other kind> of minorities., So unless
the Government takes special care, real
national integ-ation cannot be achieved.
But the Government alone cannot do
this unless there is the full co-operation
of the majority community, specially
the Opposition groups some of whom
express ideas that frieghten the minorities.
In my humble opinion the root cause of
all our troubles started with independence
itself when in the name of secularism
orders were given to stop teaching all
religious teachings in the educational insti-
tutions. No ruvi.gion teaches anything
bad and deep religious feelings will not
allow anyone to hate- neighbour. My
Jana Sangh friends must forgive me for
asking one question that always troubles
me. Is there any guarantee that their
forefathers or the recently lost dear ones
are not reborn in Christian or Muslim
families, or that they themselves will
not be born in those communities in a
future birth ? I am sure that knowledge
is not given to anyone. I have a feeling
that our leader was my hrother in my
last janma.
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MISS M. L. M. NAIDU : 1 could not
follow. -

MR. DEPUTY CHAIRMAN : If you
wan' her to understand, please speak in
English

MISS M. L. M. NAIDU : I do not
know what he said. I cannot reply.

MR. DEPUTY CHAIRMAN : Conti-
nue your speech.

MISS M. L. M. NAIDU : If I could
unders'and T would reply. Hc speaks in
a lang wg: which I cannot understand.
I wili teii you something more.

One very revered Swam ji just last week
said that in my last birth T was ““Shiv
shakti’’. What that means I do mot
know. Porhaps my Jana Sangh brothers
can enlighten me.

sy frreia qat ¢ ag @ AR A
G & T S wegl A%E § WHal
g 3 amfe T o Paera wa@dr 21

MISS M. L. M. NAIDU : The Pradhan
Mantri does not feel all these differences.
1 d'd not dare to ask for exp'anation. If
religion is  tavght on these lines, can there
he hatred left in the country ? With folded
hands I beg all parties to help in bringing
about perfect integration.

No cne can deny that our Poime Minister,
Indira Gandhi’s family feels, preaches
and practises socialism. I will tell you
why T feel like that. Now the midsummer
is on and there will be a rivh for air-con-
ditionr d chair coaches by everyone. One
mid-s.mmer I went to a hill station.  The
great Nohru's grangson, Rajiv, was travel-
ling with his comPdnions in a thirdclass
sleepr coach, mot an air-cond tioned one
but an crlisary coach. What is why if
not socialem ? When I asked why it
was 0 he said, “No. My companions
are gong by third class, And I am
one of them 1 must also g> third.”

Agun, there was another occasion.
Over the Repablic Day invitations people
get ang'y because any namber of invi-
tations are not given to them for the V.LP.
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block. This year I saw-—mext year
I may not be here but you will see it—the
younger grandson of our late revered

Nehruji, seated rubbing shoulders with
peons on the topmost galleries. I said,
“What are you doing here ?’ He was

angry and said, ‘“You go to your V.L.P.
block’’. This was the answer. Do you
think this family lacks socialism in their
belief ? No. It does not.

SHRI MAN SINGH VARMA (Uttar
Pradesh) : Very good example.

MISS M. L. M. NAIDU : That is what
I have myself noticed.

(T'ime bell rings)

We have a labour-loving labour leader
for a President, a Prime Minister in whose
blood runs nothing but the love of the
masses. With them in power if full co-
oprration from the Opposition parties is
forthcoming, then nothing can prevent
India from becoming one of the leading
nations of the world.

Sir, I will not disobey you. 1 thank
you for the tirne that is given to me.

SHRI B. V. ABDULLAH KOYA
(Kerala) : Mr. Deputy Chairman, Sir,
while congratulating the Prime Minister
for her bold step in presenting a Budget
of socialistic conception, I cannot but
point out to her that some of her measures
have given apprehensions in the mind
of the common man, rather than give
him satisfaction. The proposed new taxes
on commodities like sugar, tea, kerosene,
cigarettes, motor spirit, etc., will affect
the common man more than anybody
else; so also the increase in postal rates
items like parcels, registration, M.O.
Commission, €tc.

The income-tax relief offered to the
middle-class people should have been
at least up to Rs. 7,000 instead of Rs.
5,000,

Coming to the bad effect of this Budget
on the problem or the backward statc
of Kerala, I cannot but criticise the
Budget for the very meagre allotment
of Rs. 4 crores to the industrial develop-
ment of Kerala, considering that Kerala
is one of the highly industrially backward
States of India. If the main object is
to bring the backward areas to the level
of the advanced States, our Budget has
miserably failed.
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The Kerala Government has already
submitted a Master Plan on Fisheries
to the Government of India a year back,
but surprisingly enough nothing has heen
provided for, even though this Master
Plan aims at solving the food scarcity
of the State and providing employment
for the poor fishermen of the whole coastal
area.

I am also perturbed over the lack
of imagination in not providing enough
funds for the development of the Rural
Industries Projects of Kerala where the
scheme has bheen on significant growth
as a result of the encouragement given
by the Central Government in previous
years. In this connection, I would add
that the Calicut Rural Project Scheme
has been acclaimed as the most successful
scheme in the whole of India. Yet
we find that nothing has been allotted
for the same in this Budget.

Another matter for alarm for the
Keralites is the steady slump in their tradi-
tional industries like handloom, coir,
heedi manufacturing, umhbrella sticks manu-
facturing and cashew industries. Un-
less the Government of India comes
forward with adequate help and encoura-
gement in time, those industries will
soon perish in Kerala, without any chances
of recovery. I am sorry to remark that
in spite of the lip-sympathy shown by
the spokesmen of the Government, these
industries are allowed to die in Kerala
for want of adequate supplies of raw
materials at reasonable rates, due to strin-
gent labour laws without considering
the ahility of the industry to hear such
laws and the lack of funds with the indus-
trialists,

Yarn, dyes and chemicals are not
available to the handloom industry at
reasonable rates. Umbrella manufactur-
ers are finding it difficult to obtain
their requirements of methylated spirit.
The Government of India does not en-
courage these industries by asking their
Railway, Police and Military depart-
ments to purchase their requirements of
cloth and coir from these indigenous
industries.

Sir, could you believe me if I say that
many of these industries, after the attain-
ment of independence in 1947, are showing
a backward trend, in spite of the various
half-hearted measures adopted by the
Government? In my city of Calicut
alone, the number of handloom factories
which was about 50 in 1947 has gone
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down to 12 in 1970. So also Aleppey,
which has been the nerve-centre of coir
industry, has hecome a country church-
yard or cemetery for coir factories. This
is just like the saying in Malayalam that
after too many baths, the bahy did not
survive.

The prices of yarn especially the coarser
counts like 20’s and 40’s have been steadily
going up since 1947. To he more specific,
the price of 20’s has gone up from Rs.
6.70 to Rs. 8.10 per kilogram, and the
price of 40’s has gone up from Rs. 45
to Rs. 52 per bundle of 10 pounds within
a period of six months. The price of
Vat dyes of golden orange has gone up
from Rs. 350 to Rs. 650 and that of Brown
from Rs. 00 to Rs. 600. The imported
hydro-sulphate is sold by the S.T.C.
at fantastic prices, thereby encouraging
the T.C.C. to shoot up their prices at
one stretch from Rs. 12.50 to Rs. 17.50
per kilogram. What more do you require
to kill an industry which provides jobs
to more than g0 lakhs of people?

As for the coir industry, the production
charges have gone up very high, making
it impossible to sell them in foreign mar-
kets. When the Kerala Government sub-
mitted a scheme for Rs. 17 crores for the
coir industry to the Government of India,
they replied with stopping even the meagre
help that they had been giving to the
Coir Board. Nearly 20 lakhs of people
are engaged in this industry. Even though
licence fees are not to be considered as
a source of revenue in principle, but only
as a means to check the malpractices,
retting places of raw husks have to pay
Rs. 2,000 per acre, in addition to the
profession and other taxes. While fixing
the floor prices of retted husks, the Govern-
ment have not cared to fix the prices
of raw or green husks, thereby making
it impossible for the co-operative units
to get the green husks at reasonahle rates.

Other matters of importance like the
dieselisation of the Malabar Express and
Mail trains, the construction of an aero-
drome at Calicut, the development of
Beypore as an all-weather port hy the
Central Government, broadgauging of
the Erpakulam-Trivandrum railway line
and the electrification of the Ernakulam-
Shoranur line, are some of the pressing
requirements of Kerala which even now
are remaining as a dream. The long-
awaited ship-building yard at Cochin is
provided only with a meagre sum of Rs.
9 crores, which means that the much
tom-tomed project will be only a glori-
fied boat-building yard. ) -
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[Shri B, V. Abdullah Koya]

Before I conclude, let me also say
something of the pitiable position of the
Muslims in Government services. In spite
of the fact that the Muslims in the State
and Central services are very few in
number, nothing is done to give them
adequate representation. Even though we
decry communal riots in the country,
nothing is done to give adequate pro-
tection to the Muslims and other mino-
rities by appointing them more in the
Police and Army. OQOur Prime Min-
ister could have done better to do away
these grievances of the Muslim community
in particular and the other minorities
in general.

Let me also request the Prime Minister
to kindly go through the letter addressed
recently to the Deputy Chairman of the
Planning Commission by the Kerala
Chief Minister. This letter is important
as it ventilates the grievances of Kerala,
and the indifference adopted by the
Planning Commission towards Kerala du-
ring all these years,

The agricultural property of the lower
mcome farmers may not bhe taken for
assessment of wealth tax so as to help
the development of the rural economy.
Thank you, Sir.

SHRI P. CHETIA (Assam) Mr.
Deputy Chairman, Sir, the Budget of
1970-71 can be termed as a unique one
in the sense that there has been an honest
attempt to strike a balance in the matter
of taxation between the richer section
of the community and the weaker section
of the people and the common masses
on the basic principle and the ideal of
social justice. But even then, I cannot
help but candidly express my profound
sense of misgiving that the tax, for inst-
ance, on sugar, superior variety of kero-
sene oil, petrol and a host of other things,
will tend to create conditions of increasing
the price-line and it is my feeling that
imposition of such taxes has already
made, to a large extent, an adverse im-
pact on the structure of economy of the
common man. Take for instance, the
levy of duty on petrol. Apart from
affecting the general public along with
the richer section, it has also very consi-
derably affected the price-line of the
consumer goods including foodstuffs
which are heing transported or carried
by road transport to different parts of
the country. As a result of the proposed
tax measures on some items of common
use, there will be a rise in the cost of
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living and on account of this, the very
object of striking a balance between
the rich and the common people will
be nullified, without any positive resuits.
Therefore, I would like to stress the
need on the part of the Government
for a careful vigilance and a fresh look
at such taxes and see as to how far the
situation of rising prices and their chain
reactions could be controlled for the
larger interest of the common people
and the economy of the country as a
whole. I would like to congratulate
the Government for finalising the Fourth
Five Year Plan after so much of deli-
berations, after the absence of a firm
approach for a while. I am glad to note
that the Planning Commission, the Nati-
onal Development Council and the Go-
vernment have agreed and stressed the
need for hoosting up the industrial develop-
ment of those States which have been
considered as backward so as to remove
the regional imbalances. The principle
evolved and accepted by the Government
on this vital aspect of the backward
States is very wholesome and praise-
worthy because the defective limbs of
the body of a State are detrimental to
the interests of the nation and the country
as a whole. Therefore, I heartily welcome
the decision of the Government to help
financially those States which are lagging
far behind in the sphere of industrial deve-
lopment compared to some industrially ad~
vanced States. In this connection, I would
like to ventilate some of the essential needs
of the State of Assam which I represent
and which is industrially backward in
spite of having great potentialities for
industrial growth. We are grateful to
the Prime Minister for her statement
made in the last winter session of Parlia-
ment to the effect that a second refinery
with a petro-chemical complex, a paper
and pulp mill, and a cement factory,
will be established in Assam in the Fourth
Five Year Plan under the public sector.

We Members of Parliament, from
Assam carnestly urge upon the Govern-
ment to implement these projects as
early as possible and without loss of time.
It may be noted here that these industries.
are hased on local raw materiais and the
implementation of these projects will
create a tremendous economic impact
on the State providing great avenues
for employment of many thousands of
young men. But Sir, I have come to
learn that the Ministry of Finance has
not sanctioned and has not given the
green signal as yet for establishing the
cement factory at Bokajan. I appeal
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to the Prime Minister to accord immediate
sanction so that the factory can go into
production by 1972.

Then again, although a Paper Cor-
poration has been established by the
Government some time past, we do not
know when the work of estahlishing a
150 ton per day paper and pulp mill
will be started in Assam. This matter
also needs immediate sanction.

Assam has been treated very shabily
in the past. Assam has lagged behind
in the sphere of industrial development
even after 23 years of our achievement
of freedom. Therefore, along with other
backward States, the case of Assam de-
serves a special treatment in the shape
of allocation of adequate funds either
in the form of loans or in the form of
equity grants from the Central Pool.

For industrial growth two vital things
are necessary apart from adequate funds.
One is electricity and the other is good
communication. As for electricity, I am
sure that Assam has very considerably
gone ahead. But in respect of good
communications, Assam is still lagging
far behind. We have been pressing for
converting the metre gauge line from
Barauni to Gauhati, but unfortunately
no mention has heen made ahout this
in the Railway Budget nor has there
been any provision made in it. I appeal
to the Prime Minister to look into this
important and vital aspect of the matter
also, as in the absence of better commu-
nications no industrial development can

be achieved or possible. With these
words I conclude.
SHRI G. RAMACHANDRAN : Sir,

I wish that the very careful, unaggressive
and explanatory intervention of the Mi-
nister of State, Mr. Khadilkar, had heen
listened to by a fuller House than it was
when he was speaking. Normally, in
answering a debate people like to be
aggressive. But he was not aggressive.
He explained and even where sharp
points of difference came, he said, ‘I
have noted it and I will conmsider it”
and so on. It'is a model of parliamentary
reply to a debate. I am also happy
that I heard Mrs. Naidu speaking...

SHRI LOKANATH MISRA : She is
JAiss Naidu.

SHRI G. RAMACHANDRAN : I heg
ur pardon. She is Miss Naidu. I
ve always thought that the status

gy
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of a Mrs. is a little holier than that
a Miss. So, I was meaning no harm

I am glad that I heard her reply to my
friend, Shri Rajnarain. She replied
with great courtesy and replied to him
in a manner worthy of a woman of cul-
ture. Mr. Rajnarain today was parti-
cularly violent in his attacks. Mr. Raj-
narain cannot be anything but violent
in his political attacks. But I am glad
I heard Miss Naidu and it is necessary
that what she said should be on record
in this House.

Now I come to the Budget. Mr,
Khadilkar said that no Budget had been
awaited with a greater interest than the
present one and that when it actually
came, hardly any Budget in our memory
was so quickly picked up, torn to peices,
analysed and then rolled about and so
on. I can only remember the famous
Budget of the late Mr. Liaquat Ali Khan
in the old days...

SHRI M. N. KAUL (Nominated) :
In 1946.

SHRI G. RAMACHANDRAN :...in
1946 and later on in a feebler way Mr.
T. T. Krishnamachari’s  Budget. But
this Budget is the one which has created
the greatest stir in the mind of India.
There is nothing one can say today which
will be something new in the debate.
Every point was picked up, every attempt
made to attack or support and every
answer given. But at the end of it all,
Sir, we are all back at the starting point.
And why? We are not studying this
Budget nor are we discussing it from the
point of view of finances as such, but
political polarisation has become so com-
plete in this country that cveryone who
looks at the Budget, looks at it only from
the point of view of his own political
party. I am not quarrelling with that
either. All politics becomes related to
its own economics. For instance, Com-
munist politics has its Communist eco-
nomics, Swatantra politics has its Swa-
tantra economics and so on. I do not
know whether Mr. Rajnarain has any
politics or economics except one, to
break the Indira Government. Outside
that whether he has any politics or
economics, I am willing to go and listen
and learn from him,

Y} TAARTAN : GATRATE AT 967 !
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SHRI G. RAMACHANDRAN : Even
there when the Indira Government comes
in, you break up everything else including
your politics and remember oply that
you are a sworn crusader for breaking
this Government. But I do not quarrel
with that either. It is your point of
view. . . (Interruption) No, mno. Samajvad is
in the hands of many other people, not
only in yours. Now I come back...

(Interruptions)

MR. DEPUTY CHAIRMAN : Order
please.

SHRI G. RAMACHANDRAN : But
what happens now is, therefore, after
all the debates, after all the discussions,
after all the points are raised and answered,
we come hack to our political starting
points.

St TARATAN : GA ATAAT ATES &
& gearfaa gzex & qrfafer qar & 7
weFa qifgen §.0F #IAF d@T g 1 F
g5 qifgea & F94 T F7

SHRI G. RAMACHANDRAN : I am
sorry I have not understood your hril-
liant Hindi. It is good that I have not;
otherwise, I will have to answer that
also.

Therefore, we are not dealing here
with economics or finances. But we
are dealing with, all the time, our politics.
All the time our politics is being injected
into the picture, I have no quarrel with
that either because it is bound to happen
in a democracy. It is bound to happen
because everybody has some political
opinion and an economic theory attached
to it. Take the Swatantra Party, for
instance. It is at the extreme right.
The Marxists are at the extreme left.
In between we are all floundering but
swimming on and trying to move forward.

But there are a few hardy annals so
far as I am concerned. I said this when
Shri T. T. Krishnamachari was sitting
here; I said this when Shri Sachin Chau-
dhury was sitting here; I said this
twice when Mr. Morarji Desai was sitting
here and today luckily the Finance Mi-
nister is not sitting here; only the Minister
of State for Finance is sitting here and
I am saying this to him. Today in this
country there are nearly 350 million
people who are either illiterate or ina-
dequately literate. This is a tremendous
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drag on our democracy and any talk of
democracy, any talk of socialism becomes
a mockery against the background of
350 million people who are either illite-
rate totally or inadequately literate. I
pleaded with each Finance Minister every
time when we discussed the Budget
“Please take Rs. 10 crores from anywhere
out of these hundreds and thousands
of crores and put them every year for
5 vyears into the programme of adult
education in this country.” After all
what is adult education? It is not merely
literacy; it is citizenship training, buil-
ding up every citizen in order to enable
him to function intelligently.

S IS : G G FLH  (q-
arst #1 2 Hifag, siaerent N @R
F |

SHRI G. RAMACHANDRAN : When
you are the Finance Minister, I will ask
for Rs. 100 crores from you for this. But
I will have to wait till doomsday for
that. Therefore, Sir, will Mr. Khadilkar,
on hehalf of the Finance Ministry, register
this repeated request of mine, that he
must take care of adult education in this
country? With 350 million illiterates or
semi literates in this country he is not
going to build up democracy, much less
socialism. I do not want to go into this
question bhecause I have worked on it
for many years and I have many thoughts
on the subject.

Now I come to the second point which
I have in mind. You are building up
great industries; we need great industries.
I am no enemy.of big industries; I am
no enemy of industrialisation. But, when
you build up big industries, we must
take care of the millions who can never
come near your big industries. I once
argued this with our revered leader,
Pandit Nehru, and he said that Mahatma
Gandhi was right when he said that we must
take care of the millions who can never
come near the big industries. So we have
now to think in terms of rural industria-
lisation. I want to tell you Sir, and through
you the Minister of State for Finance
that what goes today in the name of
rural industrialisation is a mockery of
the whole taing. Urban people with
money in their hands come into the rura
areas, put up plants for production and
take away all the profits from there anc
hardly anything happens to increase t}
prosperity of the rural areas where the
rural industries are supposed to bhe goir
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on. I mentioned this particularly to
Shri Morarji Desai and he told me in
the lobby that he would look into it.
I wish he were here to look into it today
but that now is a different matter. But,
Sir, this question of rural industrialisation
is not so small as it looks. It is one thing
that stands ultimately between a hloody
revolution and orderly progress. Heavy
and big industries are heing taken care
of but in the vast rural areas nothing like
a systematic, co-ordinated and sustained
rural industrialisation programme is going
through. The result will be that millions
will become disconsolate, millions will
hecome restless hecause they have nothing
to live on and nothing to prosper on.
When they hegin to march, the millions
from the rural areas, the cities of Delhi,
Bombay and Calcutta will crumble
like dust under their marching feet. To-
day revolution does not come any more
from the cities; and it comes from the
rural areas; it emanates from the under-
developed areas. So for pure national
safety and security and also for orderly
progress please take care of the rural
industrialisation programmes in the man-
ner in which it should be done.

Finally, Sir, I come back to the question
of education in this country. I am not
dealing with it in a technical manner
or in relation to any particular sphere.
But what is happening in the field of
education in India? By spending enor-
mous amounts of money, by making
enormous efforts, we are training hundreds
of thousands of your young men to be
totally unfit for any productive work,
to be totally unfit to face the prohlems
of productive labhour in the country.
Every hody wants a white-collar joh.
I do not quarrel with youngsters wanting
white-collar jobs hecause we are training
them only for such jobs. In the field
of education revolution is  necessary.
We have a brilliant Education Minister
but his problems are overwhelming.
Somebody has to take care, as Gandhi
took care, that education is oriented
in the direction not only of intellectual
development but also in the direction of
productive labour. Our engineers, our
men, who go into different fields of life,
forget what must he done with their own
hands. In fact I heard Pandit Nehru
once saying “If you look at the German
engineers or the American engineers,
they will tuck up their sleeves and get
under the wheels to do something. But
the Indian engineer will stand and order
somebody else to do it.”” T am not saying
that all our engineers are like that; we
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have brilliant engineers in India, brilliant
men in every walk of life but the whole
trend of education is to create and sus-
tain the mentality of white-collar jobs,
and this is totally anti-democratic and
anti-socialist. So, Sir, our educational
revolution should be oriented in the
manner in which Gandhiji wanted it
to be done. You can forget the words
‘Basic education’ if you are frightened
by them. But the basic idea is that
our children should grow up from their
earliest years to do  productive
work themselves. That was the one
thing for which Gandhiji stood. Will
somebody, therefore, hbring this back
into the education of India? 1 do not
know who will do it but unless these
things are attended to, many of the tall
promises we make will remain only a
dream.

Wt uewrEw ¢ ofiw, o, 7
qE AT =_AT g

SHRI G. RAMACHANDRAN : Shri
Rajnarain, with all my respect for you
I told you that you have only one thing
at the Centre of your brain and nothing
else. But I have to think of other things.

st AT A, § oo -
FO AIEAT § TWARA ST F | A7y
ST T gH AN A9 S g, AfFT 99 =
&1 arew fafaeet oF @Y & a%ar §,
fa2a & arew fafrez ®v A s G-
sFfan § &m0 w2, gmi § 5w &9,
s agt F1 912w fafawe Faa agor =
FX AT aFqT §, wrew fafrex & awar
g A1 I8 @Ml § I S AT e M,
TR FA0 AT STET T | TG AT &Y,
FMqqE, gL FAad &1 sy e
AT & 1 s, Teaw g g1 Av
YTeAq &1 qqmar § | ' E

SHR1 G. RAMACHANDRAN : No

interruption please. He can talk after
I have finished.

Now, Sir, let me come back to my
subject. We are facing very difficult
times in this country. There is political
instahility; there is social instability and
there are all kinds of fissiparous tendencies
and if you allow these things to simmer
and grow, all your Plans will tumble
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[Shri G. Ramachandran]
down. Therefore they must be related
to the realities of nation-building and

I hope somebody will keep this in mind
as we go on. Thank vyou.

MR. DEPUTY CHAIRMAN : Shri
Hayatullah Ansari.
St TWARTE ¢ AT ¥F F T

. X0 FT gFar § 1 o efm wr 2fET,
am fgzex #1 3w, ..

ot gqmwafa : srT T afsT | qfen
LR

it uwARme : qRg §oafAr A
seIT & w1 g 99 fF aam gfedee
JIqqE HAY & qFY &, TIW HAT & TR
gargem & @ g ? .

(Interruptions)

ot gagem st : ey I
|rga, & @19 qgd  SafF agh aww 9w
g1 a1 @Y 49 ag g1 a1 & ag Ty A
w9 2 fasr (F Fga & b, ardr
q9-3% §, fewiz fpo & 499 agr an
T § X ITHT 9 ag & faur v g,
Tq qwg ¥ faemar war g & sie arew
gt grar 1 arafae fafaeer & g
warq fear o afFT S osraelt ara o
fsraaT Sara 3T 97 SEAT AT FT AT
g | AR Fg4 FT 7G94T 73 & (5 Srafaey
1T Ffefasn A1 oF @19 @ 99 7
@Y &) aFaT ) Ig TET & aFar F Ay
F T W A FI gwEd (AAT FT IqFT
e fasr & | &Y ORI W s &y
SY a8 a9z 91 A8 T ag FT o417 fF
F F1 1 faar G 91 9w F T
¥ gy &R ag S &3 T QT AT | g
s AT 5 ow #T BT ¥ BT T&@y
oY g1, FTE T ) AT B § Bier g ar
QFIA 1T o g1 A ot ag aqrw & gl
AT ], ¥ F & ¥ IAFT F15 ATeAF
g | 3 atg § @faes qoe ST
g g swA am ¥ qu sl e
T1fga |
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¥, arofasw & & @17 aga a9 fafa-
foew & | uw a1 ag € 0% 3% 9 99
aFdT & oiT g% fF Sfrefasw & $-
Zfasw § g @l ar 9IS W TF
afrr SgF 4 aEmTRs wefew ar
STRRTY, T8 T SATAT HIT I qS AT b
q9, 1929 o W S quIAT AT qG X
g g | AT § Sl AT SgAER
ofY, weAT qF U 9T @IF g GEr A,
Teorr oY gear gt o AT o @ oA
#R aga off Afew @wit F o & A
a7 HIX @F &l AT G d | AW 2
faﬁmwwfmaar%gfmﬁﬁ?m
Gt T FTH L g A 98 FogAT TG9
dmT w7 § a9 g F fag R W
fgara & Saif @} @r gwerg FT ar
fradt Gred =rfed, s fergeats A 50
FUT T J1ET § 3T § FR 30 FAT
useEd F W FTATT A A9 ot (6T
tray Fream™ =wifed ok g oF a1 &
ar 7 @ @ & fqF FgaT 9
gma @ X 7 F o= 1A oF
fafafre &t 7@ #< = Tifegm &
T g FT q9€ 9w W At fF TR O
§ wler ot FT e g1 afFT e &t
qTH FT AT &3y el § grofaee aoid
grar Jrfea |

Wt IS : W HT ATH W FEAT

T g¥ar gr !

wft gargeRr S|IG  UF @ 7 R
IO g 1 OF AT AR FEr A g F
FMT FIT 1 17 AR 3T IuTT H QT
R T & | qufET g 6F ag ady
g afrw gmwfae awz & faew & 32
U foegar wgfner amaq § wifF 93 wha
T T g AT § O a8 FIHR =W
TR @O AT A T g T3¢ @AdH
ar frx gefew A aweY #X awdy
g T Y ik AEY @1 aFar 2
O gwErIfAEdt ag fasge T 8
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Y qIT FT NN a9 AT g, aFa%
g Ay § R e faer wrar @ Ffea
wFATfEFt iR arsfefeest ag freger
Tgas d19 2 |

TH 917 7 #X sar § 5 dfrzfass
I qFAT § afFT 99T ag 9% 99 gFay
g foa o) 5 g0 & a9 qel § ==
@ g ar snfer § 99 o § 9 g
78 & % a8 uwdE & wfd ¥ W @
& & gaTe agr ar uwedrE ¥ sgrar
TAFTSH TS W §, ST AT SATET TG
T WY 8, W g7 JawEwd FEA-
T g

ar e g |1 P g oar T -
ATHY Tl S § S 6F a8t 9 # 69
St % a8t @u 9% A1 9g qiafae -
ATHT &7 g1 gFAT g )

G a1 78 ¥ o one afeaw &%
FAF FRT AT I (159 JF2T @T ST |
qga weq w1 g qfedw ¥FeT @
AT wrzde Y ¥ zafed «v o
I g9 I9H Ig A9 Y qrAT @A
grft fr afses e awraR wwga g
JAT 19 HIX q§ FAAC T &1 |

£ SIE TR TF 919 § g o 91 fe=r
g fF wOeee ¥ FiU9 ¥ 9@ § T
sfaSwe ogg T 97 SEH g7 T 47
{& g ag @@ o7 a1 & O afeers e
H 9Tgae qFET A q@1ar, ar I9F AT
g fF ofsas gzt &Y FaaR Far g
IR @ frew & a9l & s iw Ff
ag & graface awe 7@ g9

TF AT AR g AR g 78 & 5 =g
st aore 7 ¥@AT & fF FECAT ATE qo
T g1, FaL T T Sffew T &Y AR FE-
U9 ATH AT T EY |

W9 T 17 7 T 6 @ & srewr
fz S 9T F S fFar g v &Y ae-
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frgt & fpar 2, oF &Y oft oroiew REaEr A
o qaT 7 FEO w9 gF € ik
gal o dy warir & fRar & 1 AR
e gF qrfafera @z 7 ogE AR
ARG Wi A wgr & oft smiw Agar
TS aFOT I 9N g T g O T
9T IAT AT a7 § F9g arsw o< & =
HTRIGH FrE ¥ Famar 4 i IR
g OF ATSEA F O F FT q@04AT1 ¢ FF
g ST TW ATIH W qgr FT WV § 98
T AT 9TE 3478 A ar ag o agr
F | I Tqrat F ag Argew e,
ag argew Afaq, st o smzew Afed
AL WG a1E 3q1E g ay ag ot
T FW 1 oAl I @At g fF T
qIET 9T IS FB SATGT @ [ & 98 99
HIRIGT wre oY @ g | af Es T
Toad g & (& Sy feww & Fa &
g FE AL T AL 8 1 IW
T & W7 warr ¥ Fgr R AR
arg T ot Fg1 & 5 ag afafesar awe
E | fradt % 91 FT &, I1FS Grae
FEE A1q IR Far g, arws aifafewa
Tz &, gmfaee aee g s o
qrét dw ¢ @ & o) 9EH 7 S @y
T e A § ag gwwar § f5 5w Qe
FHCH & 917 F1E HR FAE FA 1 faoga
& &g AL § 1 S arml 9T § R
7z Gifaferet w@ifeaes g 1 At &l
o, S @@y off, gra o a9, 9
ft a@r oft afF faeelt a8 @& o,
g IGA JT AT TS & | A qg TF e
W g, wE ¥ 7 # Arfgy a% oA
FT 9T g R ag fFaar @ agem 391 98
I FTE AT T, I TEH FST BT
qlar & @37 T & AfFT TEwr agd
qEAT &, TET At FAT & AT 78 Arwferee
awWe g 1 al & qris FEAr 39 qEm
R #Y, I @ qEAR AYE @y ¥
ge SuHY A% wgr, § AN qrds FEA
f ot dg warr § i = Frat
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[=fr Zamer swaT]

W% g & G fega wre w1 far
AT g Y AR FATT ¥ q@lad §
IT AT AT AFALT S g AT IAR
Irw, FOIT 1 § F@ s § 59
Frafe swe 2, mfaew ¥ wifEds
g 8, I Wew-H 71 qwe G g, F-
Zfae awe T g |

a4 OF 19 F R TP dR I T
2 fr sore ) oF frew &Y 98 aF R agd
0 Sy § fF smoa gy A @w,
g dFw @i AT, ag T A |

sft Twidaw oo, @TEE I9Tw
IeY | § ww FETT FET ATEAT g
fv 38 geq F WA geE A 5 o5
F9E 9 AN g1 AR AT gaF Caepe
s i AT aF g ag =
qE aofe T 9T a1, TEH A sqaedm
F YW qrFM AT T ! s gEngen
FIY 7 qgT F a9 4T S FT A7 999
mwrm&ra’raﬁg@ga@'maﬁ
3?

) gagamia : TN FIT AT T

g TR |

Ht TCARAT : IEY JIT FY A
L Wﬁaﬁﬂ%fﬁam
a |

«fY Iravmia : S G TSHTIET S
& faarz o garag faeger g¥wT a2-
X WA § 3y Rt F off a5 wa &
T 1S =qeAT A 1T AGE & |

&t THATE . 9 A 39T
T WAl oA IAwr AT, raee
T AR s ghawr oft faa welr & ar
. SAEI FTOqEr #%, 4§ T JAFT 8§,
g a & g9 &1 q9q F q6€
L AR
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=t ZAREA AWQ @ JY A |
w7 Fg1 o fF a8 TRl w1 FW g,
99 a4 g | 93 w9 ue e ar @ s
frfefrom & Grar a1, 98 arids #gr 7=
ST "war | q9 oy g fear B oag AT-
dmfere gwe @@ & ) s &6

at Fedt ST wrEw, € F7 <@T A
fF @ 99 fFew A q1d Toie & a ®
FEAT TgT AT9T 8, UF at ag F agi W
a3 ¥ STAT AgT 9T a8 3@ WA |
g G &1 AT 9 FEa Sy afww
FEl T TG a1 qS7 gIAT &Y 1 AT gER
ag FEAT qgT J@A § 6 @ g 3w
2 FUT FT &F @I § TGk 20 FAT €747
FA g @1 T AT 99 F Foarw
F faT 10 93 TTAT T W § 50
FUT AT FT T&l @T | T T FE0
Tga arar § afeT St g AT & 9
go frwremr @ o aw agg 9 i ay
AT § | SR TR AT & ITHY
Z&f "g @ at fe dar awr & smr
Fx 48 fF a8 10 FAT ¥ 20 FAT
Fr at f6X 7g ama e sdt @ 6F zaAr
qqT g ¥ AT | A7 7g A9 19 o9
FA M E TF A fEE F Ao
aarer 78 § & St dxm e war § Ay
7et AT a7 [T dar i Fard ) avag
g 13 W-q9 FA AT § | g a8
SET FEN (6 9 wwT FX, g @A r
FI, THRHT ¥ OF IgT a9, a9 gq
el s IR & o § WX 98 9y
g 5 o wre W W € €, s
S G g 8, oo ;e & GRvray
Fear gt fee S fgre & g
TEE B st agrEr v wfed, gEer
g SATEEr g ST arfed fr ozl
FA QO &1 w4 dar fF fafrel
argd A g7 (5 3@ 1% 30 T F q<
@ foreq & g =vfem, @ & a8 Fgr
fF og feiRrd TR ¥ agg aft Nt
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£ a'R R TEwr QX TR FT A av AT
TET TET TAATH IH I THT |

st UFAIeEAN : eifEF =, TIET g9
IEare ¥ & DfsrEr

= gagent AW FE A AT
# AT ST TAY g FX FEN A Ag
78 ¢ 5 & Awaw e #ifed o
g foa® f5 saw Y &, wfem aafae
ft & 1 A0 TIw § Ay oravn 6F T
W 8w ¥ M@ waew g0 TEET
W™ ¥ g F T 719 v y=er
g, 39 9 99T @9 gar g o 49 agy
q qret § ferea et @ 1 q@ wrEw
g fF wge ot & st qfeaw wwfaa
g 7 dMi frex e & =i weeR
§ T ) T YW oAy & 9 A
asm-fs Y g F@ & g S
€ AU &, T F qEG § IRy
e qifqer X & § WR 3T
o W 3 fega W@ g
T it 3 Brex B A, gl geR
frer & Fug, T8 @ F 98T 2 AfFa
919 FEr 2 | qA A oF frer am
qTaT 1 (Y ¥ OIMTR FT WET WA
gl | 99 9 IHF qI9 TET F¥ SEad
1 a1 IwA T fF o9 IR FT wea
qE 9T, JEET TG AATT FT AGT 4T |
ag aga farer @R s fawg #¢ et
fr ag ¥ a § 6F A gar s faa,
T wa A far 15w o) w9 Ay
J U=t o Afaer oM & wEa ¥ dr 23
I frg fear & fad Ageamt ax &
afed qoa 2, wew a1 @t oF W €,
dfed agm Ofvd 1 A A @ g
f& @ U aga dfT 1 W e
ey &, faad a@r & S faeex famr Y
ff 2 wfF woma § faear @ g
at a7 #r8 fagaa TE o= o

st w fag aaf : S 7@ T
fas | sy Aeefady wEr |
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of ggEt ATy - o W@ W@
Tgre oefave A SE@Q OoFad #,
qET FAT AEAT 1§ & @A A
A ot g IFT § | TF F9T g@9A
T8 T M Ay qEEET N wE @ T
10 FUT To @ fFAT 14 qeee QST
9T | 9gd =BT ATd §, AR 10 TS
F1o0am@ TS FIHIT TFATE | FFO
9 Eee uawwa ¥ fag s Fad
#foy 25 agi w3 waw, 5 fA F
arg 25 A (% 2 | SEw | AEnd
wH ¥ AUFT 50 uRdve §Q@T qg A@T
2| oY ogeht fRaTe & “wE 33 AR
St g F% fordt 7€ § a1 & fad 9w
Ir:rg“rqawarg ar fie FT T
F T3T I 8, FRfaee o wg «@d
ght | gsce uoaww a8 g fF 78 @t
UF SREeT T &9 1 g | AEed
feara 4 go dfo # & 8 FF F@l
TF qeY Tey fRaTe dF A, oF fFard
g ura #ifww 4 sy &Y, 7T 9g ET
g1 F0S o g @ I AF A
aF afFT UF SEr 19 9@y F&@, FEH-
feg &<t 3 & Aagw ¥ 1 fgrger
¥ Afawr Juzw Y FA Ag 7 | 9
100 &1 Farg faer ffgw @ & v
7 @R fEa 1 foee g | wHETRR
Wig € | F@E W @ AT 0F O F
g, ©F g ¥ & 41 7@ T Auw e
g & at erd g | X 22 A A T4
FI9 ¥ o0 gAT § WX AW qjar § fan
oY T ATT TR § &1 A1 § 98 ©: qen
# qgrar s gwar @ 1 faawr g oS-
o qe dar @ fra T g 3 ¥ frg-
19 T YT YT | qaed & g
géq ¥ vt ug Grerd A sefw @t
gfromur 2w & @ fF oW
FT Age H & FW OTWd @ .

(T ume bell rings)

st usmemn | 2 faee aﬁtaéﬁﬁm

TAF | : _
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=t gget AW - TF AW AR
3 foee aga oo W A7 T afer
9q F1 & | 98 § faoelt & or@de A
FT 1 A SOF T fFawr SrET @
qA@TH F AT GHEIG AET 9 IqF
fad &<t AT 8, 4% & s WA
T3 g a agas & f9d 2 ¥ ST
g dEds UAINY #R q@AS A | 99N
3 feq@ B & Arpeh, 9 F@ra ¥, AR
TF AT AT & € 1A% 98 A FT I
oF gd1 § T 9T 98 FAE FT AR
T a9 garEd w4 gt g, gl 1 aga
g1 qar fgar strar & QY fesfra ¥ frame
FLA A E a9 A1 d5 AT B | I
mE FT & T qu A g & O
wfwd & Sev adr § W\ e,
ag WU AT 2 ST FARE, BAEIE
qT FFTEAT AF JATAT g, a7 IT U FNT
T TRATAT H 98 F1d & | a7 § a8 99-
o it g7 |y sraTAT § S0 a9 aFar
g 1| 2 ST TAANY A4l §, UF adl-
W ¥ AR oF wawrar § ghgm aw |
qg AT TRASE agd W4 QAT § AT
qrz aF dAfeT @ g g qUIEE
# g ¥R | I § | qUETER
& oF e Iy g feoer & fom, s
#x fesw @ feg i ok SEF a@1e
ST oty fesd 910, 9§ oA aTen SHdr
& qm f@ wrd 1 Ag agg eman F
gy @R A1 @war | FE 9T dH
g@HT 9w FFaT AR AT § IqFT WX
LEAET I

W F AT AR IR E
FO FTH P FAT fGqT I QGr g A
Trewdy F1 gE & & (@5 | ar zEd
#Y ITT TRW FT ATH T&T @7 | IAY
WRw ¥ fad 2 gRE §, UF TR UF
F129, ST W1 AT W | IAr F
“fas freq” sga € AR gET g E 7
Tg fow faea & vqea ad g, sga
g @ T T T g e
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i dur @ ¥ f 9w qT §AR A
2 | gad wwgdl @) frar ST g R
2 ar & =g, wR ate @
o Tt F7 amaeres &< fEAr
WTF, afFT qar qgr ar ar ar ey
o wifed, ife @ F 9T SaW
aﬁgmqﬁ%%@ﬁﬁta@a%aﬁtﬂﬁ-
M F oUE §T 8 |

=¥ a7 A< rfEd g a8 &
A AT OF AT AIEA §, TG 24
af 1969 ¥, BF faeT dlo dro &
¥ ggr f5 @w@Ts wET #r awas AT
sraTT, v F% faAT s Agr ar S
# fpar a1 9T 1969 frww
AfET o aF swwe Tgy fear @ R
ZqFT AAAY UF & AgT § ATAAl A
ot afaw & § agq TwEw & W R |
a@Ts ¥ fot aga gt &1 W 8, I
agq dgh & g 9 wel g, ward
ey, anzfafee Ft oo W@, 9
qHAT aF HEAr, q@ gew W dETs
TEE FT ATHE FEAT g TEA T @I |
ag gt fT T &Y @R gy A1 § G |
9% 7 | S : ‘

SHRI BHUPESH GUPTA : Mr. De-
puty Chairman, I think it is a waste
of time and energy to debate as to whether
the Budget is a socialist Budget or note.
After all, there cannot he a socialist
Budget in a capitalist society, and...

[Tue Vice-CHAIRMAN  (SHRI.  AKBAR

Arr Knan) in the Chair]

I think we unnecessarily spend time
in debating things which are somewhat
unreal and which imply a misconception
of the issues before us. We are discussing
here a Budget coming from a Government
which represents capitalist system. What-
ever they may say the present socio-
economic reality is one of capitalism
and not of socialism. Some of us who
are familiar with the science of socialist
revolution are well aware that socialism
comes only when the working class has
captured power and a workers’ and pea-
sants’ State has been established. So-
cialism does not come through budgetary

fi
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proposals or fiscal measures. In fact,
after  socialism is established budgetary
proposals and fiscal and other economic
measures change their complexion from
one of serving the exploiting classes to
one of serving the exploited, in fact
secking to make the exploited people,
workers, peasants and other sections of
the toiling people, the masters of the
destiny of the nation.

That is not so in the present case and
therefore I think we may for the pre-
sent leave »ut this debate and consider
the Budget as it is on merits within the
limitations in which it has come and
in line with the social order which exists
today., I am not one of those who is
under a delusion that revolution can
be made in the Budget on the last day
of February. That is not so. Itisnot
possible; revolutions are made or social
transformations are brought about hy
making the people rise against the esta-
blished order of exploitation and plunder
with a view to replacing it by a social
order in which the working people become
the rulers of the land.

Mr. Vice.Chairman, this Budget be-
longs to the family of Budgets with which
we have been familiar here, starting from
the one—when I came here—of Mr.
Chintaman Deshmukh. Then we had
a line of Finance Ministers, Mr. Kri-
shnamachari, Mr. Morarji Desai, again
Mr. Krishnamachari, Mr. Sachin Chau-
dhury, again Mr. Moratji Desai and
we have now of course the Prime Minister
holding that portfolio. Now. let us not
get involved in discussions of that sort,
This Budget belongs fundamentally to
the family of the past Budgets but yet
this has certain positive features which
are to be wclcomed and I think we should
not allow ourselves to be prejudiced one
way or the other in assessing the worth
of this Budyet, in what respect it makes
certain little changes—not very great
but all the same changes—compared
to the other Budgets. In the first instance
if you look at this Budget, it does not
give prodigious concessions to the big
money. Fresh concessions I have in
mind and this is to he welcomed. In
the past Budgets always there had been
a series of concessions offered to the hig
business and the monopolist class, some-
times under their pressure and sometimes
because of the person who was holding
the finance portfolio. Now that is not
here. That does not mean that the con-
cessions already given had been taken
away. We would have liked that some
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of the concessions given by Mr. Morarji
Desai, with the hlessings of Mr. Ashoka
Mchta, Mr. S. K. Patil and all the rest
of them, had been taken away. I should
have liked Mr. Ashoka Mehta criticise
the Prime Minister on the ground that
the Prime Minister, having got the
Finance portfolio, has not shown enough
courage to take away what, under their
dispensation, of Mr. Morarji Desai, Mr.
Ashoka Mehta and others, had been
given to the monopolists. The need of
the hour was to curb the monopolists,
to take away some of the unjust and
extortionate concessions offered to them
on a silver piatter in the name of provi-
ding incentives to the national economy
or promoting development or exports
and so on. It is, however, a good t.hlng
that no concessions have been given.
Small mercies have been shown, but
that does not mean that the monopolists
are going to be curbed. The Budget
should have been a pronouncedly anti-
monopolist Budget. The Budget should
have attacked the monopolists right and
left and it should have struck hard at
the .very heart of the monopolists. It
is not there and that is a point of criticism
that we offer on this Budget.

Now, this is no time for hanging on to
the outmoded idea or conception about
the so-called mixed economy. We are
familiar with that mixture. How much
of it is milk and how much water, we
do not know, but water and milk both
seem to be polluted. Water, of cowse,
is the capitalist class and what they
get. Milk, of course, is supposed to be
the public sector in our economy, but
in the milk penetration of big money
has taken place, when you see that their
representatives are being placed in charge
of the public sector undertakings, in
addition to the ICS gentlemen who are
transplanted, after their retirement ot
even before, to the public sector.

As far as the capitalist class is concerned,
it has got cverything it wants. Their
basic position is not at all assailed or
attacked. That is my criticism of the
Budget. Well it was necessary to carry
forward the spirit of bank nationalisation
by making a very powerful thrust against
the monopoly capital in our country.
That has not happened in this Budget
and that is my complaict. I should
like Mr. Morarji Desai, who secems to
be very progressive nowadays, to come
out and make criticisms on that score.
Mr. Asoka Mehta, you leave out. His
phrases very few people in the country

-
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[Shii Bhupesh Gupta,]

understand. Sometimes he himself, does
understand them. Now, my friend here,
Mr. Mishra, is well-versed. He knows
what he speaks about, At least I can
understand him. But in the case of my
friend, Mr. Asoka Mehta, if I may call
him still a friend in a very philosophical
sense that all human beings are friends,
I must say that I do not at all understand
what he says. Now, their obsession is
the Prime Minister and what has happened
around her or in the Congress Party.
We are not at the moment concerned
with it. The point I am making is that
no attack real, effective attack has been
made. The corporate sector has been
left untouched in the matter of direct
taxation and income-tax., Why? Only
Rs. 36 crores out of Rs. 170 crores come
from the corporate sector as direct taxes.
Tt is not enough. Now, the corporate
sector should have been attacked, because
accumulations are there. Accumulations
are there in various forms. We should
not be bothered about the form. We
have to recognise whether accumulations
are there in the form of depreciation
fund and various other funds. Now, it
Is necessary to attack the accumulations
and divert them into investment on a
priority basis in the public sector and
other nation building projects. Unless
we go in for tapping the resources that
are lying with the monopolists, 75 families
and others like them, we would not be
in a position to solve the problem of
resources in so far as direct taxation is
toncerned. Therefore, I do not see why
they should not have been taxed.

You go through the Budget proposals
and you will find that we remain where
we are more or less. The capitalists
remain where they are and yet the people
are being taxed—sugar, kerosene, petro-
leum products and the cheaper varieties
of cigarette. Why should the Char
Minar and other cigarettes be taxed?
I can understand the very expensive
cigarettes, which the monied people smoke,
being taxed to some extent, but I do not
at all understand why the cheaper varie-
ties of cigarette should bc taxed.

SHRI K. K. SHAH : May I draw
the attention of Mr. Bhupesh Gupta
to two things? One is, so far as sugar
is concerned, do you think that in the
open market the common man will pur-
chase it, when his quota is available
which has not been taxed? This is one
point.

[RAJYA SABHA]
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SHRI SUNDER SINGH BHANDARI
(Rajashtan) : Mr. Shah, he is supporting
the Budget. Why are you interrupting?

SHRI K. K. SHAH : Secondly, 1
want to draw his attention to the fact
that even in regard to kerosene, it is
the white kerosene which is taxed.

SHRI BHUPESH GUPTA : An un-
common man has been good enough to

ask a question about the common man.

sftaw frg TAT:  On a point of order.
s, # @& St § ©F 19 ST A
g fF a1 sar wrew W@ F oamd
agi feeelt & oF @ R 20 9¥ W
TF g | 98 qgrie omad Al afew yrar-
W M St wqET TR w8
¥ 9 20 9971 97 ¢ T § | IR
7g 13 weA g e qrfgaa

st %o Fo M@ : JEAHAT I T

TFTAT 1

st ww fag awi : Iore Y aog ¥ ar
IR AT AT N E |

SHRI BHUPESH GUPTA : Now, I
do not think I need answer that point
very much. Everybody knows that if
you put taxes, prices tend to go up. Even
if you put the tax at the source, the capi-
talists know how to pass on the burden
to the common man. Mr. Shah sure.y
knew it as a consumer, but I do not know
how he feels about it today. Now, he
can ask his son, if he is a smoker. I
hope he is not a smoker. If he is, he
will t2ll him hat he is afraid of the tax.
He would not like him to deplete his
funds by  smoking, by spending a
little more on smoking. Therefore, this
should not have been done. Take the
case of excise duties, for example.
The Union excise duties in 1968-69
accounted for Rs. 1300 crores. In the
Budget year 1g970-71, it comes to Rs.
1700 crores. There should be a shift
more and more from the Union excise
duties, the incidence of which, by and
large, falls on the common man, which
is regressive in nature in the scnse that
it keeps on the inflationary pressure,
if it does not immediately give rise to
a rise in prices, That is the position.
In fact, if you have the question of social
justice in mind, it should be the other
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way round. The people should be given
relief a far as the Union excise duties
are concerned, in regard to articles of
common consumption, while the taxes
should be got from the upper classes
and by taxing luxury articles more and
more. Conspicuous luxury-consumption
should be heavily taxed, whereas the
articles of common consumption should
be relieved from the fetters of taxation,
because they hit the living standard of
the masses. In our countty 82 per
cent of the population today are not
in a position to spend even one rupee a day.
Such heing the case, is it not necessary
that our budgetary methods pay special
attention to the question of articles of
common consumption and free as many
of them as possible from the hurden of
taxation ? This burden is not only econo-
mically ruinous, this burden creates social
disequilibrium and creates social tensions
and in fact, shakes the confidence of the
people in the future of the country.
That is an invitation to revolt. Revolt
I would like but I would not like the Gov-
ernment to invite revolt in this manner
by putting more economic hurdens on
the common man.

At the same time we see the prices are
rising. The Budget unfortunately does
not have a clear-cut approch with regard
to the question of rising trends in prices
which have heen seen in recent years.
Therefore, it is necessary for the budget-
makers to take into account these trends
and devise some measures, fiscally and
otherwise, with a view to holding the price
line, in fact to reducing the present level
of prices. That has also not been done.
On that score also you fail. Therefore,
my main criticism is this. ‘

Budget for whom ? And for what °?
Budget certainly should he something
that givs the massan immediate assurance
that it will be a common instrument not
only oer national development but also
for removing social disparities and im-
proving the standards of living, material,
economic  and cultural standards of the
masses, Do you think that by looking at
the Budget people are going to have this
impression, although they would be happy
that urban property tax, wealth tax and
certain other taxes have been put or
enhanced as far as the wealthy sections
of the community are conerned ? The
attack should be two-pronged, Mr. Vice-
Chairman. On the one hand we must
attack the monopolist class, and on the
other hand we must give relief simul-
taneously to the working people and the

Y
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down-trodden, to the millions of people
who are crying for relief and succour
under present conditions, and all the more
so when unemployment is going up in
the country. The latest figures show that
the Employment Exchanges have re-
gistered 2 million unemployed. The
actual unemployment figure today in-
cluding those that are not registered would
be of the order of at least 12 million or
$0, not less than that. Under-employment
is also very colossal in the country. Such
heing the case, your approach in the
budgetary proposals should he one that
gives incentive to the common man.
Here the capitalist approach still obtains,
giving  incentive to the capitalist class
and the monopolist class. Having given
them incentives all these years you have
seen how they have brought the economy
to the brink of ruin and created almost
a permanent crisis in certain spheres of
the cconomy, having indulged in mal-
practices and corruption on a scale un-
known in the history of this country at
all. Having taken advantage of the bud-
getary and other proposals in favour
of them like delicensing, decontrol and
all the rest of it, the monopolist class have
not only accumulated enormous wealth
in their hands but have captured the main
levers of our economy and concentrated
economic power in their hands. It was
necessary while making the Budget to
keep in view the importance and urgency
of striking heavy and staggering blows
at the concentration of wealth and eco-
nomic power.  This unfortunately has
not been done in this Budget. (Time bell)
My freind, Mr. Rajnarain, was very good;
I appreciate he must get a little time.
But our Constitution says, Mr. Vice-
C}}alrman, there should not he discri-
mination hetween citizen, and certainly

not l_)etween me and my freind, Mr.Raj-
narain.

St [@AREW : AT, T Favze fw
ST GTER FT THA T & IHT 9T |

SHRI BHUPESH GUPTA Mz,
Vice-Chairman, the problem is one of
investment. In order to ensure a certain
rate of economic growth 5 per cent
economic growth today is not adequate

even for maintaining the population;
tgklng into account the rising popula-
tion at the existing level of living;

.

we need at least 6 to 7 per cent rate of .

economic growth if we want to maintain
the people, our growing population at
the current level of living. Therefore, let
us not have any illusion that this rate of
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fShii Bhupesh Gupta.]

growth is going to bring about much
changes in the social conditions and
standards of the masses. For a

living ' ;
higher rate of growth and economic acti-
vity we need investment, I_ agree, b1'1t
investment requires certain  domestic
savings, and domestic savings are to he
brought ahout in a large measufe by
budgetary proposals. Herc we find that
not less than 13 per cent of our national
income is to be tapped, but how can we
do so unless we know where to get the
money from ? Unless you take the rich
monopolists,  big landlords, profiteers
and so on, princes and the like you would
not he in a position to ensure the necessary
domestic savings, to steps up domestic
savings. But cven that would not he

enough.

We need in a developing economy
an expanding, profit-yeilding, revenue-
yielding public sector. Qur public
sector is in a bad shape, but we must not
wait till the gestation period is over to get
some revenue from some of our important
public sector industries. Wh_y cannot
we nationalise some of the existing profit-
yielding industries like the oil industry,
certain foreign tea plantations and others ?
Surely if we nationalise them, we at once
get in our hands the sources of cons1derabl.e
revenue, and these monies could be uti-
lised for nation-building purposes.  Mr.
Vice-Chairman, I do not know if you are
aware that today we are allowing the
foreign  concerns of Britain, America
and West Germany to remit from our
country nearly Rs. 6o crores to Rs. 65
erores annually. We have reached a
situation when the inflow of foreign capital
in the private sector is much less than
the outflow of profits, dividends, etc. from
this country.  That is happening at a
time when our foreign debts have come
to over Rs. 6000 crores, when it is reces-
sary to declare a moratorium on foreign
debts and to see that at least that part
of it is not remitted. Today even according
to the Budget papers we have to pay
nearly Rs. 6oo crores on interest and other
ohligations arising out of our foreign
debt. Why should we do that ? Our
foreign receipts will he practically eaten
up by these payments. That is why I
say this matter should receive much atten-
tion by the Government. Even that has
not been done.

I come to deficit financing, it is Rs. 225
crores. The problem is not of deficit
financing, In a developing economy a
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certain measure of deficit financing 1is
permitted and 1 think even if the deficit
financing had been of a higher order,
it would not have done any harm, pro-
vided the Budget had taken other counter-
vailing measures in the correct direction.
Deficit financing in the context of a capi-
talist-oriented and monopolist-oriented
Budget is one thing, deficit financing in
the background of a Budget which seeks
to curb the monopolists, which seeks to
attain economic self-reliance, which seeks
to promote the ideal of swadeshi, which
seeks to remove income disparities, is an
entirely different thing. Now that is not
understood by the gentlemen who make
the hudget.  Therefore, that is another
point, I need not go into all details,

Mr. Vice-Chairman, our main criticism
is that there should have been an attempt
to bring ahbout certain structural changes
in the Budget. It was necessary to make
qualitative  changes in our approach to
the Budget. It was necessary to make
certain fundamental orientations in our
Budget. The present Budget also shows
the urgency of structural changes in our
economy. Mr. Vice-Chairman, unless
we make certain structural changes in
our economy, it would not be possible
to produce the kind of Budget which is
needed for promoting a rapid, balanced
economic development on the one hand
and for rendering social justice to the
people on the other. = But at the same
time the Budget should have before it
the objective of helping the process of
structural changes. Neither is here. It
does not make structural changes in our
economy. It does not seek to encourage
and promote the fundamental structural
changes in our economy which are so
essential.  That is why we have to invest
money from the other sccors instead of
secing to it that a agriculture pays for
itself, capital accumulations take place
in the agricultural sector itself in order
that those funds may be reinvested for
the agricultural development and modern
techniques. Here the question of land
reform is of vital importance. Mr. Vice-
Chairman, land reform must be carried
through. The tillers of the soil must get
the land and it is their inherent right
today in the changed situation to get the

land. Millions of our agricultural. ..
SHRI SUNDER SINGH BHAN-

DARI : You can speak tomorrow.
THE  VICE-CHAIRMAN  (SHRI

AKBAR ALI KHAN) : No, no. you

have to finish it,
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SHRI BHUPESH GUPTA : My
Jan Sangh friend Mr. Bhandari, wants
me to speak tomorrow. He is very fond
of me.

SHRI SUNDER SINGH BHAN-
DARI : Tight-rope walking he is doing.

SHRI BHUPESH GUPTA : What
is tight-rope walking ?

SHRI SUNDER SINGH BHAN-
DARL : From the Opposition Benches,
you are supporting the Budget.

THE  VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : Mr. Bhupesh
Gupta, they are anxious to listen to you

SHRI BHUPESH GUPTA : What
I am saying, is it tight-rope walking ?
I must say then that my friend’s mind is

very loose at the moment. (Time bell
rings) Tomorrow. A few minutes, more
THE VICE-CHAIRMAN (SHRT'

AKBAR ALI KHAN) : Take five minutes,
with the approval of the House.

SHRI BHUPESH GUPTA : They

must go. They are tired.
" All right.

Now, it is not tight-rope walking, what
I am saying. What I want to say is this.
The trouble with you is that you allow
politics to run away with your judgment.
That is the position. As far as my Jana
Sangh friends are concerned, I do not
enter into a quarrel with them. They
have their own ideology, their own ap-
proach to the economic programines.
They are naturally different from ours.
Therefore, 1 say that structural changes
arc necessary. Today the concept of a
mixed economy has proved bankrupt in
the sense that we have understood it.
It cannot he a justification for giving
concessions to the monopolists or allowing
them to retain their concessions and their
preponderant position in our economy,
while at the same time creating some
public sector and offering some of the
public sector to the monopolist class to
he exploited in order to strengthen their
own position.

1 would therefore demand a reconsi-
deration of this concept of mixed economy.
I do maintain that within the frame-work
of the traditional capitalist economy,
mixed or otherwise, you cannot produce
a Budget which would be acceptable to
the people and which would he satisfactory
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to them and would ensure the realisation
of the objectives of economic independence
social well-being  and other objectives’
that we have set before us from the point
of view of the masses.

One or two words about politics.

SHRI SUNDER SINGH BHAN-
DARI : This is a hybrid Budget.
SHRI BHUPESH GUPTA : My

frif:nd says ‘Hybrid Budget’. My friend
15 in a hybrid company. As you know,
the company he is in is certainly hybrid.

SHRI SUNDER SINGH BHAN-
DARI : I can appreciate your company
I do appreciate your company.

SHRI BHUPESH GUPTA : He says
that he does appreciate my company.
When he does not appreciate my company,
tell me. He always appreciates me,
company or no company.

Now, the political points. ..

AN HON. MEMBER : Even a bank-
rupt company.

SHRI BHUPESH GUPTA : Bankrupt

company is the only company that
know. That is not the poinlt). 4 you

Here, Mr. Vice-Chairman, before I
conclude, national prohlems should also
be tackled. Economic affairs cannot be
separated from the political affairs of
the country.  Therefore, one or two sub-
missions I would make hefore I sit down.

In the first place, I think the Govern-
ment should pay attention to accept the
demand of the Himachal Pradesh people
for full-fledged Statehood; Himachal
Pradesh shquld he given full-fledged State-
hood. Manipur should be given full-fle-
dged Statehood. And the existing houndary
questions between the States, whether
hetween Maharashtra and Mysore or he-
tween othqr States, should he settled on the
basis of principles of linguistic contiguity,
with the village as a unit, and that is how
they should be settled. I think that
principles should be allowed to take com-
mand of the situation rather than what
the two Chief Ministers say or attempt
to come to an understanding.  Secondly,
I am making this submission because
this matter is before the country today.
1 think  we  should stick to the
principle and see that things are settled
according to the democratic principles.
Somebody may be the loser, somebody

1 et
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may he the gainer from the short-term
point of view. But the country as a whole
and the people of the States concerned
will all be ultimately gainers.

Here I would like to bring to your
notice another point that the Gurkha
people in Darjeeling have been demand-
ing again and again that the Napali
language should be included in the Eighth
Schedule of the Constitution. They have
signed a memorandum and sent it to the
Prime Minister. I think the Nepalilanguage
should be included in the Eighth Schedule
of the Constitution just as we have done
in the case of Sindhi. As you know, Sin-
dhi was not included originally in the
Eighth Schedule. But later on, we came
to the conchision that for national in-
tegration it was necessary to do so. In
the case of the Nepali language, I would
make the same suggestion.

And finally, I hope that whatever we
do, we must keep in mind always our
political objective that the rightist forces
shall not be allowed to take power in the
country because that will not be progress,
that will be counter revolution, that
will be the reversal of all that we have
gained over the past years and it would
be a death-knell to the hopes and aspira-
tions of the future. = Whatever we have
to comsider in the context of the Budget
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discussion, we must keep in mind our
fundamental question. Here is the rightist
bloc in the country—the combhined forces
~—to take power in order to reverse the
country’s economic interest in the interest
of the monopoly here and the foreign
monopolies. I think, whatever we may
debate or discuss, we must not allow the
rightists to take power. We must block
their path and defeat their aim. And
there I think that my friend, Mr. Sunder
Singh Bhandari will never agree hecause
he is an important element in the rightist
conspiracy.

THE  VICE-CHAIRMAN  (SHRI
AKBAR ALI KHAN) : If the House
approves....

SHRI RAJNARAIN : No, no. We
are not prepared.

THE VICE-CHAIRMAN (SHRI
AKBAR ALI KHAN) : The House

stands adjourned till 11.00 A.M. tomorrow.
In the afternoon, the Prime  Minister
will reply.

The House then adjourned
at eight minutes past six of the
clock till eleven of the clock
on Wednesday, the 25th March,,
1970. o



